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BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 530 of 2023

IN RE:

Anuj Kumar ... Applicant
Versus

State of Uttarakhand & Ors. ...Respondents

Reply/ Objections on behalf of Respondent No. 7 & 8

- Kindly See reply filed in OA 495/2023 with this response.
- Kindly See Report of NSI, Kanpur dated 03.01.2024

Answering respondent have gone through the averments and
allegations contained in the Original Application and Answering
respondent deny the same, save those which are specifically
admitted hereunder and puts the Applicant to the strict proof of
the same. Answering respondent state that the basis for filing
the Original Application is far from convincing.

PRELIMINARY OBJECTIONS:

1. That who are the Applicant? Applicant neither are
environmentalist nor having knowledge of advance technology
which is used in distillery. Further applicant is himself
confused and misguided.

2. That last crushing session was over on 21st may 2023 and the
present OA has been filed on 18.08.2023 after 3 months. This
clearly establishes that the applicant didn’t have any knowledge
or information about the true and correct facts because 2/3
FIR closed earlier and lately on 28.06.2023 much before filing
the present Application and had falsely levied the allegations
against the respondent No. 7 and 8 which amounts criminal
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defamation. Further, looks like/appears that the present
application is ill motivated & sponsored application for some
consideration.

. That under public pressure FIRs have been registered against
the answering Respondents to pacify public sentiments without
collection of any sample. This is nothing but to harass and
defame answering Respondents who has been granted all
environmental consent for operation of the units and who is
providing employment/work to the farmers at large in Haridwar
districts.

. That the main allegations and averments in the OA are on the
following points, which are without any valid supportive data
and documents but only misrepresentation of the facts.
Applicant are making such false allegations and raised
‘Substantial questions related to the Environment’ must
discharge its primary onus by giving some tangible material
and verified data. Such allegations are of generic in nature and
are not related to our operations. Hence, the OA deserves to be
dismissal at threshold.

. At the very outset it is submitted that the Applicant have not
come with clean hands before this Hon’ble Tribunal as the
Applicant have filed this application without sufficient
knowledge of true and correct facts. As such the application
deserves dismissal at the very beginning on account of
misleading the Hon’ble Tribunal.

. That the present Application is not maintainable being wholly
misconceived, groundless, frivolous and vexatious and is not
sustainable in the eyes of law as the same is cooked up and
has been filed against the answering respondent no. 7 & 8
without any justified cause or reason simply with a view to drag
in litigation, harass, defame, blackmail and extort illegal
consideration/sum from the answering respondent no. 7 & 8
and hence the Application is liable to be dismissed.
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7. That the present Application is totally false and baseless which

10.

has been synthesized on the basis of unscientific layman
conjectures, misbelieves, assumptions and presumptions. In
the present case, the answering respondent no. 7 & 8 have
installed modern technologies in their unit to minimize/stop all
possible pollutants.

. That the Applicant have not approached to this Hon'ble

Tribunal with clean hands and suppressed the material facts
from this Hon'ble Tribunal. It is submitted that the Applicant
have deliberately suppressed and concealed relevant and
material particulars which are necessary for proper
appreciation of facts and adjudication of the matter in
controversy and on this ground alone the Application ought to
be dismissed with costs.

That no cause of action has arisen in favor of the Applicant
because answering respondents operational as per CCA.

That the present Application is the glaring example of falsehood
as Applicant in order to obtain favorable order from this
Hon'ble Tribunal not only concealed vital information but also
making false and frivolous averments in the Application and
has suggested total falsehood solely to suit their convenience.
On this ground alone the Application ought to be dismissed
with costs."

Preliminarily Submissions:

Laksar Sugar Mill was established in 1932. Approx 37705
farmers have supplied the Sugarcane to the answering
respondent.

Distillery wunit established in the year 2014 with all
environmental clearance.

That the answering respondent is playing significant role to
provide direct and indirect employment to the people of



188

Uttrakhand & Uttar Pradesh and is one of the growth engine
for the development of both the states and received many
awards.

Annexure R/1: Copy of News Paper Cutting of Uttrakhand
Best Mill Award.

Electricity is produced about 30 MW by bagasse based co-
generation plant in the sugar mill premises and surplus
electricity is supplied to the Uttarakhand state grid.

120 KLPD Ethanol is the production capacity established in the
Distillery/Ethanol plant of the unit.

Ethanol is produced and supplied to oil companies, 23,339,000
BL was supplied last year, which will promote the production
and use of biofuel in the country, along with this, there is also
a lot of benefits in the field of energy and foreign exchange. At
the same time it is helping in reducing and controlling
pollution.

Bio-compost and potash fertilizer are produced from the
distillery and distributed to the farmers as subsidy for land
treatment. Due to which regional farmers are benefited and
help in increasing productivity.

Being a responsible industry answering respondents spends
huge amount of money every year in CSR (public service) like
construction of roads connecting villages in rural areas,
provides free ambulance services, distribution of blankets to
the poor in winters. Providing continuous support to orphanage
and other places of worship etc.

Applicant are abusing process of law to threat Respondent No.
7 & 8 by using this type of frivolous applications before this
Hon’ble Tribunal. Respondents qua the distillery fulfill all the
norms as consented for betterment of environment.
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In this present Application, Applicant has made vague
allegations against the answering respondents. Specifically
against distillery. It is relevant to mention here that works in
both the distillery and sugar mill units are quite different.

That the two Joint Committees constituted by the Hon’ble
Tribunal in OA No. 495/ 2023 & OA No. 530 /2023 on
14.08.2023 & 23.08.2023 respectively and as per the directions
of the Hon’ble Tribunal members of the joint committee visited
the site on 14-15 September 2023 & 13-14 December 2023.
(Kindly see the reports of Joint Committees)

That the answering respondents are famous in this reason,
because this industry belongs to farmer, and has very soft
target of self -motivated activist for any environmental issues
for the reasons best known to them only. Continuous
FIRs/complaints are disturbing day to day working of the
industries.

It is relevant to mention here that after thorough investigation
nothing has been found against the answering respondents
hence, Final/Closer Report of FIRs submitted by the
Investigation Officers (OI).

As per the recommendations of Joint Committee and Regional
Officer’s Letter No. UKPCB/ ROR/ S147(53)/ 2023/1513 dated
07.02.2024, answering respondents approached to National
Sugar Institute (NSI), Kanpur, Uttar Pradesh which is under
Ministry of Consumer Affairs, Food & Public Distribution for
independent inspection of Distillery Unit. NSI team visited to
the Distillery and Sugar Mill Unit on 19th & 20th December
2023 on that time unit was operational and inspection was
conducted for Validation of ETP (Effluent Treatment Plants)
performance.

NSI team conducted inspections under 9 heads in Distillery
and Sugar Unit and found all measures up to the mark as
per standard norms prescribed.
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After inspection Junior Technical Officer (Sugar Technology)
Mr. Vivek Pratap Singh concluded the report and made
recommendations as under:

1. The MEE of capacity 840 m3/day (each) to concentrate the
generated spent wash are found adequate for 120 KLPD
distillery.

2. The factory has condensate polishing unit (Conventional +
Anaerobic) of capacity 1050 m3/day which is adequate for 120
KLPD distillery, however to enhance the quality of treated water
the tertiary equipment's (MGF and ACF) followed by RO and UV
may be installed.

3. The factory has drying of spent wash near about 80% in spent
wash drier followed by bio-methanation and remaining part
20% of spent wash sent to the bio-composting.

4. The factory has concentrated spent wash drier instead of
incineration boiler for ZLD purposes.
Annexure R/2: Copy of detailed report regarding distillery of
National Sugar Institute (NSI), Kanpur dated 19/20.12.2023 &
compliance letter to CPCB & UKPCB dated 08.02.2024.

Parawise Reply of OA:-

Answering Respondent deny all the allegations made by the
Applicant which are totally false and incorrect. Nothing shall be
construed as accepted simply because it was not responded to
unless admitted clearly.

1. With regard averments made in paragraph 1 of the OA is
denied as false and misconceived. It is submitted that
Answering Respondent No. 7 is Sugar Mill and Distillery is an
important component/unit within the premises. All
environmental consents from the concerned departments have
already been taken and norms of the same have been complied
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with utmost sincerity using advance technology available, there
is no question of pollution causing by the answering
Respondent. Hence, there is no scope of badly affecting to the
Applicant and other Residents of the locality.

. With regard to the averments made in paragraph 2 of the OA is
matter of record and hence there are no remarks. However
there is no concern with the answering Respondent regarding
the averments mentioned in paragraph.

. With regard averments made in paragraph 3 of the OA is
denied as false and misconceived. It is submitted that
answering Respondent is not degrading environment as the
unit is using latest and advance technology and this fact is
already proved by the joint committee in its reports.
Respondent no. 8 is director of respondent no.7 is a matter of
record.

. With regard averments made in paragraph 4 of the OA is
denied as false and misconceived.

As per fresh Joint Committee Report submitted by CPCB dated
24.01.2024 to Hon’ble Green Tribunal the unit has already
obtained Consolidated Consent & Authorization (CCA) issued
by UKPCB dated 06.10.2023 valid up to 31.03.2024. It is also
pertinent to mention that to achieve ZLD (Zero Liquid
Discharge) the unit has already installed dryers, which is the
part of ZLD system and the details of dryers are mention in
section 2.1.1-C-IV.

(Kindly see Para 3(a) of Page 143 of JC Report dated
24.01.2024)

It is also pertinent to mention that to achieve ZLD (Zero Liquid
Discharge) in Distillery the unit has already installed dryers for
making dry powder from Conc. Spent wash, which is further
provided to third party for potash granulation, hence
installation of incineration boiler shall not be require.
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(Kindly see Para 9 of Page 144 of JC Report dated
24.01.2024)

. With regard averments made in paragraph S5 of the OA is
misrepresentation of the conditions enunciated CPCB direction
on dated 07.12.2015 however the reply in above paragraph 4
may be read as reply of this paragraph too. It is relevant to
mention here that Applicant repeatedly asked for installation of
incineration boiler however there is no need to install this
technology in current scenario which is confirmed by the Joint
Committee.

. The contents of paragraph 6 of OA is replied in this way that as
per fresh Joint Committee Report submitted by CPCB dated
24.01.2024 to Hon’ble Green Tribunal the unit has already
obtained Consolidated Consent & Authorization (CCA) issued
by UKPCB dated 06.10.2023 valid up to 31.03.2024.

. The contents of paragraph 6 of OA is replied in this way that
the unit is having total 50 hectare of land, out of which 8-
hectare is used as agricultural land area, 27 hectares is
covered area and cane yard area and the remaining 15 hectare
land is used for green belt which is approximately 35.71%
of total land area. As per the information available, the unit has
approx. 5000 nos. of big trees and approx. 18000 nos. of small
trees inside the premises. The description of area along with
the green belt developed is annexed at Annexure-2.

(Kindly see Para II of Page 124 of JC Report dated
24.01.2024)

. The contents of paragraph 8 of OA is replied in this way that
adoption of rain water harvesting system not applicable at the
unit as clearly mentioned in Entry No. 41 of Page 129 of JC
Report dated 24.01.2024. Hence the averments made in this
para are vague, false and trying to distract the Hon’ble tribunal
just to get the favorable order in favor of Applicant.
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With regard averments made in paragraph 9 of the OA is
misrepresentation and mere repetition of the conditions
however the reply in above paragraph 4 may be read as reply of
this paragraph too. It is relevant to mention here that Applicant
repeatedly asked same issue. It is apt to mention here that
answering respondent is compiled the directions for ZLD to
protect water bodies. Hence there is no question of withdraw
the consent to operate/authorization (CCA) issued to the unit
by the UEPPCB.

With regard averments made in paragraph 10 with all bullet
points of the OA is denied as misconceived and mere repetition.
Answering respondent is much responsible industry in the
locality and connected with the farmers who are backbone of
the Bhartiy Economy. Joint Committee which was constituted
as per the direction of this Hon’ble Tribunal on 22.11.2023
reported that installation of incineration boiler shall not be
required for the unit.

(Kindly see Para 9 of Page 144 of JC Report dated
24.01.2024)

With regard averments made in paragraph 11 with all bullet
points of the OA is denied. It is submitted that unit complied all
the consented measured which is proved by the report of NSI,
Kanpir. It is relevant to mention here that the distance between
Respondents No.7 & 8 unit and Shukartal Ganga Ghat is
approx. 45 to 50 kilometers. Many Nalas from Kehda, Khanaza,
Akondha, Khedi Mubarkpur, Bijopura, Pondvali, Deripo,
Mohnewala, Khanpur meets in Banganga near Idrishpur than
how applicant reached on firm conclusion that respondent No.
7 polluted Banganga.

The contents of paragraph 12 & 13 of OA is replied in this way
that the unit

“The Laksar drain originates from Laksar town in Uttarakhand
and carries storm water along with the untreated sewage of
Laksar town. From origin to confluence with River Banganga,
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Laksar drain carry untreated sewage of several villages in the
catchment. The drain traverses a distance of approximately
20.37 kilometers before confluence with River Banganga near
Idrishpur village in Uttarakhand.”

That many villages are located near the drain flowing nearby
the Respondent No. 7. The Gram Pradhans of many villages,
have given in writing and verified that no spent water is
released directly however treated water being released by the
sugar mill and she has never seen any fish dead in the drain
last many years.

(Annexure R/3: Copy of latters of Gram Pradhans)

The contents of paragraph 14 of OA is replied in this way that
Applicant tried to mislead this Hon’ble Tribunal in the light of
very old NOC letter dated 12.02.2002 when ZLD technology
was not available, but at present ZLD technology is available
and latest NOC granted to the unit on the basis of ZLD
technology wherein no need to develop concrete Nala and
installation of incineration boiler at all. It is pertinent to
mention here that Consolidated Consent to Operate and
Authorization hereinafter referred to us the CCA (Consolidated
Consent & Authorization) Renewal under Section- 25 of the
(Water (Prevention & Control of Pollution) Act., 1974" and under
Section - 21 of the "Air (Prevention & Control of Pollution) Act,
1981" and Authorization under "Rule-6(2)" of the "Hazardous
and Other Wastes (Management and Trans boundary
Movement) Rules, 2016 ‘"notified wunder "Environment
(Protection) Act, 1986"as applicable (to be referred hereinafter
as Water Act, Air Act and HW Rules renewed time to time.
Annexure R/4: Copy of letter of renewal of Consolidated
Consent & Authorization dated 06.10.2023

The contents of paragraph 15 of OA is replied in this way that
targeted FIRs lodged against the answering respondent again
and again in the pressure of influential persons. It is painfully
to mentioned here that the distance between the unit and
Shukrtal Ghat is about 52-53 kilometers and many untreated

10
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effluents discharging bodied from various locations merged
through Nalas in the tributaries of Holy Ganga River. However
each and every time R.B.N Sugar Mill is forced to become
scapegoat and unnecessary harass and tortured by the false
FIRs and bogus litigation just to grab wrongful consideration. It
is revelent to mention here that 5 FIRs closed and latest one
has been closed with the final report No. 35 dated 28.06.2023.
Nothing has been found for investigation which shows that the
sugar mill releasing any kind of contaminated water into the
drain and no fishes dead due to sugar mill.

Annexure R/5: Copy of FIR Closer Report dated 28.06.2023

The Applicant/Petitioner has ill-motive and malafide intention
behind filling false Complaints/applications against answering
Respondent with ulterior motives.

The contents of paragraph 16 of OA is replied in this way that
nothing much to explain but kindly see photograph 24 on page
no 147 of Joint Committee Report. It is further note that unit
operational as “Zero Liquid Discharge” and all lagoons are
made by RCC.

Regional  Officer vide letter  No. UKPCB/ROR/ Sa-

147(53)/2024 /1544 dated 17.02.2024 through which directed

answering respondent to explain compliance as per Hon’ble

NGT order on following issues:

1. The unit shall install flow meters at the abstraction points
on both the bore wells of sugar and distillery unit.

2. The unit shall comply with the consent conditions issued by
UKPCB and shall ensure that no fresh concentrated spent
wash shall be disposed through bio-compositing and entire
spent wash shall be totally disposed through spray dryer.

3. The unit shall consume the concentrate spent wash stored
spent stored in lagoons of capacity 1925m® and 1375 m?® in
dryer in environmentally sound manner thereafter, unit
shall dismantle all the 02 lagoons.

4. After completion of the bio-compositing cycle. The unit shall
sell all the bio-compost and after that the unit shall clean

11
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the bio-compost area and shall submit photographic
evidence to UKPCB.

Annexure R/6: Copy of Regional officer’s letter dated
17.02.2024.

In response of the above said letter answering respondents
sent their reply vide letter GM/1097 dated 23.02.2024 to
Regional officer as under

1. The Unit already installed Borewell water flow meter at the
sugar mill and distillery unit at water using point. However
we shall install flow meter at the abstraction point upto end
of March, 2024. Both flow meter purchase order already
placed (copy enclosed)

2. After December, 2023, Unit is mnot disposing fresh
concentrated spent wash through bicomposting. Unit is
totally concentrated spent wash is disposing through spray
drier.

3. The Unit will consume all the concentrate spent wash
stored in Logoons through Dryer. The Unit shall dismantle
the lagoon upto June, 2024.

4. The Unit sell all the Bio compost upto June, 2024 after that
unit shall clean the Biocompot area and send the
photographic evidence to UKPCB.

Annexure R/7: Copy of GM’s letter to RO dated 23.02.2024.
16. The contents of paragraph 17 is matter of record.

17. The contents of paragraph 18 of OA is replied that averments
made in para under reply are vague, evasive and absolutely
false hence denied in toto. However Sugar mill spends huge
amount of money every year in CSR (public service) like
construction of roads connecting villages in rural areas,
provides free ambulance services, distribution of blankets to
the poor in winters. Organized health camps in villages and
unit premises. Providing continuous support to orphanage and
other places of worship etc.

12
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18. The co_ntents of paragraph 19 of 0A i replied that averments
made In para under reply are va

false hence denied in toto. Howev

gue, evasive and absolutely
apply its judicial

. er the Hon’ble Tribunal may
mind to adjudicate false and bogus

applications rather not to come under influence of habitual
litigants just to gain publicity

‘ by way targeting any reputed
industry and derails developme

nt.

That the Grounds paragraph 20 to 31 under heading (D)
Ground in the original Application are baseless, misleading
and false. Further based on old records and guidelines which
have been complied by the unit and old technology replaced by

the technological advancement which more beneficial for
human lifestyle and environment.

In view of the above stated facts and circumstance the prayer

clause has no merits hence OA deserves dismissal with
exemplary cost which discourage bogus litigation.

It is prayed that this Hon'ble Tribunal may be pleased to
dismiss the Original Application and thus render justice.

|

Respoidents
-7
Delhi | \ N ®
Dated - 2 (_}u‘-) 2024 \ t{) h :__\f-:-'/’[:w'\
\ ,f': .I QA i -

Manish Jain & Vikash Kumar Verma
Advocates for Respondents
Chamber No. 222, Civil Side,

Tis Hazari Courts, Delhi - 110054
Email: manish.bkO9wgmail.com
9911092646, 7042983890
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BEFORE NATIONAL GREEN TRIBUNAL
PB!NCIPAL BENCH, NEW DELHI
- Original Application No. 530 of 2023

Anuj Kumar

.. Applicant
Versus

State of Uttarakhand & Ors. ...Respondents

AFFIDAVIT

1, S. P. Singh S/0 Late Shri Hukum Singh Age 66 Authorized
Representative Office/at R.B.N.S Sugar Mill Pvt. Ltd & R.B.N.S

Distillery Pvt. Ltd, Shekhpuri, Laksar, Uttrakhand - 247663, presently
at Delhi do hereby solemnly affirm and states:

1. That deponent is serving as General Manager - Unit Head - of
Respondent No. 7 78. As such, well conversant with the facts

of the case as per the records available and competent to swear

this affidavit being authorized through board resolution dated

* ) 20.10.2023. Copy of board resolution dated 20.10.2023.
Y %
o '
,5' Tei? ? That the statements of facts in the accompanying reply are true to
fj -grij-":.j c, y knowledge and/or are true to the records of the case/
0 ==-5, 37
\ S 8 Zus o Respondent No.7. Rest of the statements are in the nature of
" ‘9,;[?7}?.‘-'193 - |submissions to this Hon'ble Tribunal on the basis of advice
\,_’@ ;g / received and believed to be correct.

3. That the annexures to the accompanying reply are true copies of
the respective originals.
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4. That the statements made above are true and correct to the best

of my knowledge and belief and nothing material has been
concealed therefrom.

a<> —
& A\ DEPONENT
5% ¢ VERIFICATION:
(5 fofad |
/@ diai" o
i‘; th = J-’ Verified at Delhi on thls" £ e day of February, 2024 that
(3 S&< 2. o the contents of my above afﬁdawt are true and correct to my
EXTRY
L& 2 (j knowledge and no part of it is false and nothing material has been

\-\ X2 > concealed therefrom.

e

| " GERTIFIED THAT JHE DEPONENT
S m\; Preaence ts:nEnislmem uﬁiu iy i
hﬁs Slig(‘\;;d n S/o wm Die > DEPONENT
::; Ur-.l fl-c— M lf fﬁdﬁ #IL
has sols L2 IS
ot i"r‘
SR8 FEB 2074 iones ook

baen recd 2
Oorrect tohis n + iv Q’@
- Oath Commissioner, Delthi

2 6 FEB 2024

15
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Format for TP validation , Season 2023-24 Nationa Sugar Institute Kanpur

A
§ e

:
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ETP VALIDATION REPORT OF SUGAR UNIT

(During Season 2023-24)

@9 2023-24)
FGR
M/s Rai Bahadur Narain Singh Sugar AT oy TEIGR Ry ﬁfg’
Mills limited. Unit- Laksar Brew R
District-Haridwar ' AN i TS W
(Uttarakhand)-247663 Bren-shear

{Fa0@e)-247663

PREPARED RY:
%W:

NATIONAL SUGAR INSTITUTE
Pty wde gwe

Government of ndia
) HRE FIFEY
Ministry of Cousumer Affairs, Food & Public Disir

Tibution
Bepartment of Fopd & Pabiic Dists
W vg adwire fymre fremy
Kanpor- 208017 {{L.P) India
BIR, 208017 (.0 WRE
Ph. -%-91-5.12~2578’?3{}, 2570273
Fax. +91-512-2570247
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Format for ETP validation , Season 2023-24 Nationai Sugar Institute Kanpur § 2023

L4
~

VISIT REPORT SUGAR FACTORY DURING SEASON 2023-24

TO ASSESS THE PERFORMANCE OF EFFLUENT TREATMENT PLANT

1. GENERAL INFORMATION
1 Name and address of the M/s Rai Bahadur Narain Singh Sugar Mills Ltd., Laksar,
factory Distt. Haridwar
2 License capacity of sugar 10,000 TCD, Plantation White Sugar
factory (TCD)
3 Average actual crush rate 7800 TCD
(TCD)
4 Co-generation plant capacity { | 29.6 MW
MW ) .
5 ETP installed capacity (KLPD') | 2500 KLPD
6 Peried of visit 19.12.2023 t0 20.12.2023
NSt officials visited Designation Contact No & e-mail
1. Vivek Pratap Singh L.T.0 (Sugar 07895755501
Technology) vivek83nsi@gmail.com
2.Mohit Kumar sr. Technical 09451839769
Assistant Mahi.chauhan01@gmail.com
8 Factory officials interacted Designation Contact No & e-mail
1.5h. S.P Singh General 7830778880
Manager edprbns@yahoo.com
2.5h. Rambir Singh Sr. DGM (P) 8077757035
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Format for ETP validation , Season 2023-24 National Sugér Institute Kanpur
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2. OPERATIONAL INFORMATION

REMARK

S.NO. PARTICULAR STATUS/ QUANTITY

1 Fresh water abstraction '
a. No & capacity of bore well 01 nos., 1x 180 m®/hr
b. Installation of flow meters Yes '
c. Recording & maintaining of log Yes,
books of water abstraction
d. Measurement facility of fresh Yes,
water used in sugar plant &
maintaining of log books 16.25 m3 /hr
e. Measurement facility of fresh Yes
water used at co-generation &
maintaining of log books
f. Measurement facility of fresh Yes,
water used for human needs,
residential buildings & maintaining of
log books
{ photocopy of log books to be Average fresh water Annexure 1
enclosed } consumption : 50

litre/ton of cane @7800
TCD crush rate

2 Measurement of Cold water Usage
a. Power turbine Yes,
b. Fibrizer & other cane preparatory | Yes,
devices 565.00 m*/hr
c. Mills & .drives Yes,
d. DM/RO plant at boilers Yes, Records not

: provided

f. SO, gas cooling Yes, 20 m*/hr
g. B & C massecuites cooling No
{photocopy of log bocks to be Annexure 2
enclosed) :

3 Measurement of hot water usage
a. imbibition water at mills Yes, 130 mi/hr
b. Filter cake wash water Yes, 16.6 m*/he
c. Pan boiling, molasses conditioning | Yes, 15 mé/hr
d. Wash water at B & C centrifugal | Yes, 18.75 m*/hr
machine o
e. Wash water at A centrifugal Yes, 15.40 m*/hr
machine
{ photocopy of log books to be Annexure 3
encliosed }

4 Measurement of effluent
generation '
a. From mill house
b. From boiling house No separate flow meter
c. From steam generation available

1

PPV
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; )
d:Spray pond/ Cooling tower over | Magnetic flow meter 85 m*/hr
flow {Treated Separate in SRS
System)
e, Gross effluent generation at ETP Ultrasonic V = notch 48 m3/hr
inlet ' flow meter
{ photocopy of log books to be Annexure 4
enclosed }
5 Cooling arrangement & recirculation
of cooling water
a. at Power turbine Yeas, Arrangement of
b. at Mill drives & mill bearings Yes cooling of
c..at Fibrizer & other cane Yes recirculation water
preparatory devices is being done by the
spraying the water
through cooling
tower 500 m*/hr in
cold water UGR’s
{250 +625 m®).
d. at 50, gas coolers Yes, Separate 02 no.FRP
e. at B & C Massecuite cooling Yes, cooling tower of
f. Surplus condensate Yes, capacity 50m*/hr
instatled in series in
500 m® other cold
water UGR.
6 Construction of small pits near No
various pumps to collect gland
cooling water for recirculation
7 Construction of Hazardous tanks of | No
adequate capacity to collect wash
| water generated during chemical/
mechanical cleaning of evaporators
and discharging it in a controlled
manner
8 Installation of CPU (Condensate | No
polishing Unit) and circulation of
polished  condensate to  co-
generation plant cooling towers as a
makeup water for more than
45kgfcm?® working pressure boilers
and to other purposes. .
10 Closed loop hot and cold water Yes
circulation systems
11 Sulphate removal system installed for | Yes Drawing attached.

spray pond/ process CT aver flow. (
system details with flow diagram to
he enclosed
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12 Retention/contact time in various | 48.00 61.66 Remarks

units of ETP wmi/hr @ mi/hr, e

7800 TCD, | 148

ie 148 litres/ton

litresfton | of cane@

of cane@ 10000 TCD

7800 TCD
a. Bar screen chamber/Skimmer No bar screen chamber
b. Oil & grease trap 37 min 30 min inadequate
chamber(2x3x5)=30 m’
¢. Equalization tank without aeration 8 Hrs. 7 Hrs inadequate {Aeration
{13x11x3)=429 m® not provided)

d. pH correction tank

No separate pH correction tank available.

e. Primary clarifier Dia.=12 m & 9 hrs. 7 hrs Adequate
depth=3.9 m, Volume=440 m*
f. Aeration tank 31x16x3=1488 m?, 30 bhrs. 24 hrs Inadequate {Diffused
with 04 no’s surface aerator. aeration not provided)
g. Secondary clarifier Dia,=16m & 16 hrs. 12 hrs Adeguate
depth=3.9 m, volume=783
h. Multi grade filter, Dia. =2m, H=2m | 15 19.9 Inadequate
m3fmifhr | m3/m?/hr
i. Activated carbon filter 15 19.9 Inadequate
Dai=2m,H=2m mé/m2/hr | m¥/m¥/hr
j. Sludge drying bed 0.06 0.06 )
m3/tch m?/tch Adequate

m ETP Analysis ( performance As per record As per sample taken
parameters ), average value duting the visit
A ETP Inlet :
a. Effluent flow rate ( m*/hr} A8 m3/hr i.e. 148 liters 47.5 mé/hr
Jton of cane at Avg
7800 TCD.
b.pH 85 7.8
J:£. COD { mg/L} 250 350
d. BOD ( mg/L) 130 150
2. TS5 { mg/L) 240 310
f. TDS (mg/L) 450 560
B ETP Qutlet .
3. Treated effluent flow rate (m’/br ) | 45.4 m3/hr 44.2 m*/hr
H 7.5 7.1
C ETP Analysis ( other parameters ),
average value ' .
a. MLSS { mg/L) 3000 2000
| b. DO ( me/L) 1.8 25
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Institute Kanpur § 2023

¥
k4

using bagasse

D Sulphate removal system analysis
Inlet
a. Effluent flow rate({ m*/hr ) 09 8 mihr
b. Sulphur { mg/L) 120 520
outlet
a. Effluent flow rate{{ m>/hr ) 25 7.9 mé/hr
14 Storage of treated effluent
a. No & size of lagoons Not available
b. Lagoon type- NA
permeable/impermeable
15 Recirculation of treated effluent in
sugar plant '
consumption points Quantity consumed Measured/Estimated
a. Farmers & Horticulture No
b. Molasses tank cooling Yes Not Measured
¢. Makeup cooling tower Yes
16 Operation and maintenance staff of
ETP ( shift wise }
Name & designation Experience Remark
1. Bhuvnesh Kumar 17 years Dy. Manager
2. Dinesh kumar 16 years Chemist
3. Ravindra Kumar 10 years Chemist
4. Janeshwar 10 years Chemist
5. Indrajeet Shah 06 years Operator
6. Manoj Kumar 08 years Operator
7. Mohit Kumar 08 years Operator
8. Anurag Kumar 05 years Operator
04 No's Helpers
STATUS REMARK
18 Analytical facility { laboratory ) No
19 Adoption of rainwater harvesting No
system .
20 Dry cleaning of factory floors etc. Yes, In boiling house

3. OBSERVATIONS AND RECOMMENDATIONS:

Although the factory keeps track of the multiple log books correctly,
“printed in the specified format. | '
At ETP, the bar screen chamber is not avallable The s
A well-designed separate pH correction tank

may be provided at the ETP.

ame needs to be provided.
and diffused aeration in an equalization tank

they shouid be
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10.

For intrteased efficiency in the ETP, a diffused aeration system may be installed in
place of the surface aerators in the aeration tank.

The oil and grease removal chambers, equalization, Aeration tank & tertiary
treatment {MGF/ACF) unit of the ETP are found to be insufficient capacity, the other
ETP units have sufficient capacity at both the running and licensed capacities while
taking into account the effluent generation rate of 148 liters/ton of cane.

The factory has implemented a sulphate removal system (separate from ETP). A
satisfactory system operation was observed.

Installation a hazardous tank in the evaporator station with a sufficient capacity for
chemical washing coliection is recommended.

At the ETP site, an analysis laboratory for ETP effluents should be constructed.

The plant needs to design an irrigation strategy for utilization of treated effluent and
to install a rainwater collection system.

The quantity and quality of treated effluent was found with in the norms of CPCB.
However, for the proper measurement of total effluent should be measured through
the digital volumetric flow meter instead of v-notch.

11. The calibration of all the flow meters and OCEMS should be properly carrled out and

recorded.

4. DOCUMENTS ATTACHED

DMR for period from 03.12.2023 to 18.12.2023.

Photocopy of data recorded on log books of fresh water abstraction and consumption.
Recorded Afalysis Report of ETP & sulphate removal system operational parameters

Spray pond /p_rocess CT over flow treatment process details
ETP details with flow diagram.
Water balance calculation submitted by the factory

\Wﬂ)’v Ao
(Vivek rata?Smgh)
Junior Technical Officer (Sugar

Technology)

NATIONAL SUGAR INSTITUTE
MINISTRY OF CONSUMER AFFAIRS & PUBLIC DISTRIBUTION
DEPARTMENT OF FOOD & PUBLIC DISTRIBUTION
- KANPUR
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TEST REPORT

Test Report No. : GGN!F(C!M).'23!008695 -

Dated 2023-05-31
issued To I : Rai Bahadur Narain Singh Sugar Mills Ltd.
RBNS Sugar Mill,
Haridwar Road, Laksar,
Haridwar - 247663,
Uttarakhand, India.
Attention

Mr: MPSingh, C e et s

Customer Ref. No.

Sample Parﬁc_:ufars : _ .

Sample Name - " Raw Water _

Sample No. - _ =+ GONIF(C/MY23/008695

Batch No./ Lot No./ Mfg.- :. Mot Available ’
Date ! Best Before Date. ~ : co

Sample Package Sterilized PET Bottle /1°Lir X 3 No's + 5 Lir tiie:
Quantity 5 Lir X 2 No's + 1 Ltr. o ‘
Sampled by - R ive of TUVSUD: South Asia Pyvt. Ltd Al

Sampling Location
' ' Handwar 247663, Uttarakhand, Irdia. } Sampling )
_ : 23052023&0430pmtoos10pm '
Sampling Protocol :

: LAB_P_SOP 42
Sample Condition -, . 1 Receivedin Controlied Condition
Date of Sample Receipt "~ ' . ! Reteivedon2023-05:24

Date of Analysis .
Date of Completio

2023-05-25..

By accapting this document the custamer hereby agrees and a0cepis the ‘Terms & Conditions’ and the relevant “Testing & Cenification Reguiations’ of TOV

SUD South Asia Pvt. Lid, which are available at Company's websit &t the link -hitps:ffwww tuvsug comien-inftetms-and-condilions
Mote: The test raport is #lectromnicall ted, Henco original signatwes is not required. For any bechnical query, please contact Dwivedi Shiva

Kant at Shivakant, Dndvodi@mvsudmum and for any complaint please contact Ashima Sapra at Ashima.Sapra@tavsud.com .

Note (1) The results relate only to the items testad, {2) the test report shall not be reproduced 2xcept. in full without the written approval of the laboratory,

{3) Any use for advertising purposes must be granted in writing, This technical report may only be quoted in full. This report is the result of a single examination
of tha oblect in question and is not generally applicable for the evaluation of the qualily of olher products in regular production. For further details, please see
tesling and cenification regulation, chapter A-3.4. (4) The correctness of the inf ion related to plels) in the Test Reguast Form/ACustomer
letterhead/Ervall is the cuslomer's responsibility. The laboratory repons the said information in the 1esl report and is not lisble for the same.

Laboratory Phone (0081 124 5199549 ) Reqd. Office:

TUV'SUD South Asia PvL Lid. Fax 0091 124 6199599 . TUV SUD Soulh Asia P, Ltd,
Plot Ho.373, Udyag Vihar Phase-ll, E-Mail :ShivakantDwivedi@ituvsud com Off Saki Vihar Road, Saki
Gurugram-122016,Haryana. ’ UH ; www.uy-sud.in naka, Andher {East),

. ContralNo; 15300250,250523.035 Mumbai-$00072. India

Page 10f9
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&

» TEST REPORT
{JLRJTC57872320000895’F

TestReport No. : GGN!F(CJM)!231008695

Dated 2023-05-31 |

_ Test Results - Accredited Parameters

{ . NO SPECIFICAT!ON .
B - PA ER : . TE ESULT - T
RAMETERS % STR DESIR—\BLE PERMISSIBLE TESTMETHOD :

Analytml

Water- IS 10500-2012 (Residues) -

i Dibromochioromethane, mg/L LAB P SOP 285._.“—““_
> Bromadichloromethane, mg/L. Lilé_"ﬁ"ébﬁé& )
i3 | Bromoform, mg/L. o f . NotDetected Max 0.1 Nu relaxation LAB P SOP 280
LT L 00 001 mgll) . : _
4. |Alachior, mglL Nof Detected Max 0.02 . No relixation LAB_P_SOP_46 N
(LOQ- 0.00001 o : ; '

i Chloroform, mg/lL T L NotDedected + Max02 . | Nomlaxaton |- LAB_P_SOP_280 !
R S L 00Q-00mey | T S S B
.6 ; Malathion, mg:i Nol Detected  » Max 0,19 No tetaxaton LAB_P S0P 46 '
C T (L0Q- 00000 | i '

SR S S —

LAB_P_SOP_46 .

ControiNo: 15300250.250523.035

7 . Dleldrm mg/L N.m Detacted
& . |AlphaHCH mgL. ~LAB_P_SOP 46
9 Atrazme mgfL - No refaxation - - LAB_P_SOP_46
{ o .
10 Aldrin, mgiL No selaxation LAB_P_SOP 46
Do b meyy S R ]
! 11 . |Endosuifan (alpha, beta, and sulphate), [ Not Detected Max 0.0004 No relaxation LﬁB P QOP 46
P imglt R [ (LOQ-000001 . . : ;
L L mgt) . | - -‘ o
Labaratory: Phane :0091 124 6199699 Regd, Office; o
TUV SUD South Asia Pt Ltd, Fa :0007 124 6199599, . TUV SUD South Asia P, Lid, T TR
Plot N6.373, Udyog Vihar Phase-, E-Mail ShwaKantDwruedn@mvsud com Off Saki Vihar Road, Saki TV
Gurugram-122018 Haryans, Un - www. tuv-sud in naka, Andheri (East),

Page20t®
Mumbah-400072, India o
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"™ Dated 2023-05-31

ULR-TC578723200008955F
_ Test Report No. : GGN/F(C/M)/23/008695

TESTREPORT

- TC-5767 South Asia
.‘ .t _E_._ ] i T ; —— N _]
5 NO. | _ | SPECIFICATION | i
. ’ ST RESU bl o . !
4:ARA_METERS | TESTRESULT DESIRABLE | PERMISSIBLE | TEST METHOD |
[ Ethion, mgiL NotDetected |  Max 0,003 | Norelaxation LABPSOP 46 T
' (LOQ - 0.00001 i [
mg/L) P ;
| 24- Dichlorophenoxyacetic acid, mg/L Not Detected M2x003 " ' Norelaxation | LAB_P_SOP_46 _I
IDDT (0, p and p, p - Ispmers of .+ Norelaxation LAB_P_SOP 46 ;’
DDT.DDE and DDD), mgri. .
_L A . — e e
lChiorpyriphcs, mg/L - Mot Detected i Max 0.03 [ Norelaxation = ! = - LAB P_SOP 46
| Delfa HCH, mg/L ' LAB_P_SOP_a6 I
| : |
Beta HCH; mg/L NotDelected | Max 0:00004 - | o refaxation " LAB_P_SOP_46
' ' (LOG =0.5000] o
Butachlor, mg/l. Not Detected Mex0.125° | Norelaxation | LAB_P_SOP_46 |
- . (LOQ-0.00001 ' o
Polynuctear aromnatic hydrocar . LAB_P_SOP 46
PAH), mg/L '
§ 20 Phorate, mg/L ' Not Détected LAB_P_SOP 46
b ;(LOQ- 000001
R . S T - '
I Polychlorinated biphenyls, mg/ts, . NotDetécted | Max0:0005 | No relaxation LAB P_SOP_46 :
P ) : : S _{LOQ=0.00001 b o : l}
' Y mgl) e U
¥ | . :
I _122 Methy] parathion, mg/L Not Detected Max 0.0003 No relaxation LAB_P_SOP_46 ’
J' - : - {LOQ - 0.00001 |
:
I Vo mel) | i J
\.. 1 ™ [ — [ sty B gy opumiry. |
! v
: 5
\
Laboratory: Phons 0091 151 6199639 Regd. Office:
TUV SUD South Asla Pvt, Lid, Fax 0091 124 8159509 - TUV SUD South Asia Pyl Lid, )
Plot No.372. Udyog Vihar Phase-l, E-Mezil ShivaKamDwivedi@tuvsud.com Off Saki Vihar Road, Sski TUV
Gurugram-122016,Haryana, L - www tev-sud naka, Andheri (East), Page 3of ¢
. COnWI.N0:1539025P.250523.035 Mumbai-4000672. India
‘\i
!
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2 Gamme HCH (Lindane), me/y
_ - [Gm

U 126 jAlumim‘um (B5AD, mg.
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o T ' TESTREPORT_
ULR-TC5Z872320000_3_955F - o

 Test Rep_or_t_N_o;_ {GGN/F(C/m ¥23/008695 -
_Dat‘edzo'zs-o_s_-'_ - |

1'__.__'_“_4__..*__._,.‘_.'_%,___.._._-ﬁ.__.. T mgly e .
P f . ' ' Ty Meta!s&Minerals: :

i !

k. ____,_h:..__..____,_._...____ T
i ! Water. 15 10500-2012 (Metals
[ e .

e B __..'.._._.__h“..
‘22, {Banium (g Ba), mg/1, S APHA 24th Edition 203 S
T EETE T e e . B X .

{ Zinc (as Zn), mey,” U APHA 24q Edition 2023 ;

Below Limi o
Quantr'ﬁcation

N e R T'.___(_LQ_QHQO“L“JE{LL

£

P
! i

E_ﬂ._._,._.ﬁjl__‘._"__,.__._- ——
30 _,fSefeniu_m(asSe},mg)L'- e

-

.

' APHA 249 E%fi‘on 2023 f

: |

4
/
e e APHA ,2‘/i:h Edition 2023 j
; : . j . Quantificarisn - P R _ ; / | :
i ' _ D og-ag0s 8 : f ' e ' |
)

!

I

!
i
!

_ ' : mell) ——— ——— A e —
R Ny 0.388 Maxfg = | Norelaxation | APHA 24 Edition 2075 If

APHA 244, Ediion 20;23 ;

.._.._____|[._._._...___—.__-—._._ ———— ———— e i

ang;anese (as Mn), g/, ; 0018 . Maxog Max 0.3

Laborstory; Phone 00571 124 5199690 " Regd. Ofcer

TWV sup Somh&sia Pt itto, - ¢ Fax 0091 124 61995?9 ) -
Plot No.373, Udyog vinar Phasa.if, ) * E-Mail :Shi\raKantDmved@w.mn

Gurugram- 122016 1a ana. . - Uﬁ:www,thusud.h_~
. ’ " s ConmNo:15390250.250523.035

Off Saki Vitar Road, Sl =
" nEka, Andher (Easy), Page 4 of 9
. MumbaMOOO?a India .

TUV SUD Sauih agig puy it ]WQ .



TEST REPORT"

Test -Report No. : GGNIF(C!M)I231008695
Dated 2023-05-31 '

SPEC IF ICATION
DESIRABLE.

8. NO.

PARAMEI‘ERS TEST RESULT “PERMISSIBLE . . TEST METHQD

! APHA 22th Edition 2023

i
j
{
i

-Below Limit of Max 0.5 Max 10
Quantitication

(LOQ: 003 mglL) |

34 Boren {as B), wig/lL-

35 Copper (as Cu), mglL. -

APHA 24th Edition 2023 :

{36 Uranium as U, mg/L - No relaxdtion - | LAB_P_SOP 352

o i 000001 my)
37 To:aJ arsemc(asAs), mgfb I | - 0020 :

_023

No relaxation | APHA 24th Edition

"Be"l'o'\éé Limitof . No relaxatio HA 24ih Edition 2023

138 TotaI chrontium {as Cr}, m o
i Quant:ﬁcation_\_\ _

39" [Molybdenim (as Mo), mglL - * : : i N refaxation 24th Edition 2023
i o . Quantification . |- - :

' | (LOQ- UﬂimgfL)
Below le_lt of

Quamification

'-'(LOQ 0.01 mgzl)

No relaxallon A

w0 | Wickel (as Ni), mgr | Max 002 'APHA 24th Edition 2023

APHA 24th Edition 2023

4. Lead(asPﬂ)tmgfL.-

42 ; Mercury {as Hg), mg,fL APHA 24th Edition 2023

43 MS?2 (Vlruses)JlODOml R | - Absent - - Absent ' " psent. .l:' . USEPA]éD"’ 2001

 Water- 15'10500-2012 (Chemicah) | T T
85 |Gl Gzen A 0 ‘”’ L Mes 0 mes T oo |
145 lOdo_ur ) ? Agioeable , Agreeable { Agreeabfe | | 15 3025 (Parc 3): 2018, r

Laboratory:
< TUM SUD South Asia Pvl Ltd,
"+ PIol No.373, Udyog Vihar Phase-4),
) Gurugrarn'—122016,Haryana.'

Phone 0091 124 619399

Fax :0091 124 6199699 )
E-Mail ShivaKanit, wasd;@luvsud oom
Ut ; wwewluv-sud.in . PR
Comromusssmsozsuszs.qas -

Regd. Office; . -

TUV SUD South Asia Pvt, Ltd.
Off Saki Vihar Road, Saki
naka, Andheri (Easi),

Page 5'of 8
Mumbai-dom?’z.:ll_'bdia R

Tove
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TEST REPORT
-"_0573723200003955F
Test Report No. : GGNIF(CIM);’23!008595
- Dated 2023-05-31  srey
5 NO. ' | SPECIFICATION 5
e PARAMETERS TEST RESULT DESIRABLE | PERMISIELE TEST METHOD
46 -ipHvame@25°C - 7.5% 6.5-8.5 No relaxation 18:3025 (Part-ll) 2022
47 Taste . » Agreeable ) Agreea-l;-em Tis3025 Pan sy 198

- . 148 | Turbidity, NTU Max 1S 3025 (Part 10) - 1084

4 [ Total dissolved solids, mg/L IS 3025 Pat 16:2023

50 Ammoniz (a5 total ammenia-N), mg/L.© . . | " Na relaxation i - 15 3025 (P-34); 1988 by
' Quannf’ cation ! ' - Coloerimetric Mcthud
s Anionic detergents (as MBAS), g/ © _‘gelqw Limitof - | . - Max02 Max 1. hexure K of IS 13428: 2005
. e T "'Quantiﬁcation- : T : e
L : e (LOGR0lmgLy ) © . g e |
52 (Calcium(asCa)mgl..” - -: 9402 .. Max 75 . Max 200 .' i .: 1S.3025: Part 40 - 1991 ;
53 Chloramines (as Cl:), mg/L _ | BelowLimitof . [ *  Msx4 . | .. No relaxation - 18 3025{?-26) 2021 :
Y Quantification ' TR

{LOQ -0 mg.’L}_

25 (Part 32) : 1988 clause 2.0

54 Chl_gride (asC), mgtt.
1 L y Argentomettic Method)

155 |Fluoride (as F), mg/L - HA24th Edition-2023 4500 F-D

|18 3025 (Part 26) : 2021

56 : _Frép_residua] chlorine,fﬁg/L

s7 | Magnesium, mg/L IS 3025 (Part 46) : 1994

5§ | Mineral oif mg/L “Beloy No relaxation |  1S3025: Part39: 2021 =.
Q |
. S - (L0Q- Blmgﬁ-)'. A e
|59 |Nimte@sNO3)mgl . -~ | BelowLimitef | . Max4$ No relaxation " 1S 3025 (Part 34) : 1988
) ' : Quantification Chromotropic acid method, 1
- — -  (LOQ-10omgl) | _ ' S ._i
Laboratory: - o : : Phone 0091 124 6190699 - - Reod, Office: :
TUV SUD South Asia Put. L1d, L Fax 0091 124 6199509 TUV SUD South Asia Pvt, Ltd, - _ &
. PlotNo.373, Udyog Vinar Phase-I, E-Mal) Shivaant Dvivedi@iisic com Off Saki Vinar Road, S8k _ T

Gunygram-122016, Haryana., Ul www. tuv-sud.in ’ naka, sndhari {East), . Page 6 of 9

ControiNg:15390250.250523.035 Mumbal-400072. Indiz




ULR-T0578723200008955F
. Test Report No. : GGNIF(CIM)!231008695
. Dated 2023-05-31

TEST.REPORT

s 5o, T SPECTFICATION ! . i
s NO. | ; ) i
PARAMETERS TEST RESULT | DES[RABLE PERMISSIBLE TEST METHOD f
1 . !
60 [Phenolic compounds (as C6 HS OH), - Below Limit of Max 0.001 Max 0.002 TS 3025 pan43iSee 12022 T
mg/L : Quantification k
(LOQ - 0.001 i
61 Sulphate {as S04 ) mgr"L 1S 3025 : Part 24 : Sec 1 : 2022 (By I
i Torbidity Method) |
62 Sulphide {as H2 S), mg/L { 15:3025(Part29)- 1996 by clause |
' 3. Methylene Blue Method
63 Total alkalinity as caicium Catboriate, - F - S 3025 (Part 23) : 1986
64 Tmal Hardness (as CaC03 ) mgfL 4]3 83 Max 200 Mat 600 . ’ 18 3023 {Part 213 2009
65 Cyamde (as CN) mgf'L Below Ltmzt of Max 0 05 APHA 24th Edition-2023 4500
Quant‘lﬁ_cailon i ' CN-E
_ . {LOQ - 0:65 mg/L): | . |
. | Water- 18 10500-2012 (Microbiology)- ' g
66 Coliform Count/100 m} . Absem o Abse 1S:15185: 2016 il
67  |EColiThermototerant Coliform Absent I8 15185 2016
Bacterig/t00ml - . ;
Laboratory: Phone :0091 124 619969¢ Regd. Office:
TUV SUD Soulh Asia Pyt Lid. Fax :0091 124 8199599 TUV SUD South Asia Pvt. Ltd. @
Plot No.373, Udyog Vihar Phasa-Il, E-Mail :ShivaKant Dwivedi@tuvsud.com Off Saki Vihar Road, Sak TUV
Gurugram-122016,Haryana. Ut : wwaw. luy-sud.in naka, Andnert {Easi), Page 7 of 9
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TEST REPORT:

Test Report No. : GGN!F(C!M)IZSIDOBS%
Dated 2023—05-31

Test Results - Non-Accredited Parameters

ControlMe: 15390250 260523035 - - Mumbai-400072. India -

.

$. NO. : I SPEC!F!CATION o
: PARAMETERS ! TEST RESULY - T ! ! '
ARA i g i DESIRABLE | PERMISSIBLE | TESTMETHOD '
' i . Analytical :
‘ Radioaclive Residues
] Iy . . . :
| 68## Alpha Emitters Bqﬁ : “Ne relaxation S : I4]94(P2) 2013 I
6044 [Beta Emitters Bg/l iS5 : 14194 (Pl) 1013
© | Water- TS 10500-2012 Microbiology) - -
TFOR iI\-fh::rc»sco:.m: Oragamsm Algea perhtre, ’ . Absem Absent IS:1622 1 1981 (2019} .
Fat: i icroscopic 0rgamsms- Zooplanktons : Absent L Absem Absemt . i B - 1S 1.622 1981 (2019)
| | per litte_ : . ] ; : :
ii 724 |M|croscopm Organisms- F‘tageliamﬂs1 par : 22: 1981 (2019)
| 73# Mlcmscopic&ganjsms-_O(her_ Abse_m . Absent LR 15 1622 1981 (2019} :
;___ ' | Parasites, per litre : . S S _ i
(- — } e :
a# 'Toxm producing orgamsms per 10 litre i Absent : ,Absem ! Absent | COISI1622 198 200
7sH P&rameq Crvpmspnndlum per 10 !-{re i Absen : Albsent : _,»\[-M,“ Lab P $OP. 4?q-m-_p(-R
b — - i a [ = n RS A———
754 ’Parasues-Gxardla pet litre - - Absent : Absent ab_ P _SOP_475/RT-PCR i
! - - e e
aligs without any ¢ considerations
: 52T t tincertainty which has been: -evaluated.by:the lzboralory. and are avaliabls on request
By laking measursment_moanamﬂes mjp‘ i ight Iha_t measured values can neilher be_a_ssesaet_! a3 Passn _ Fall, -
1 Tests subcontracled o lSO.*IEC 1 ?025 app)
. LOQ leltof Quanni“ canon
Remark: The submitted sample does not conform to the requitement of IS :10500-2012 (Reaffirmed 2013} with respect to Arsenic parameter only.
* Taste test has not been performed as the sample failed in the parameter of Arsenic,
Laboratory: i S " Phane 10081 124 5199699 .- Regd, Office: T
TUV U0 South Asia Py, Lid. Fax 0091 124 6199599 o TUV SUD South Asia Pv. Lid. Y
Piot No.373, Udyog Vihar Phase-l, E-Mail ShivaKant Diveditivsud com Off Saki Vihar Road, Saki TNV
Guugram-12206Hayana. : " LA www.tuv-sud.in’ ' naka, Andhari {East], "Page&of9
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Authorised By ~ Authorised By Authorised By
'}% _ ,5\ Qeelrmsn N ?ﬁ,_v};_,_
Arti Trivedi : - Neelima Gupta Himanshu Gupta
- (Asst Manager - P Food) "{T(_aam Leader) - - - {Senior executive {Lab})
Autherised By

Vaban Pal Singh i ' RN
(Assistant Manager). .. -

- END OF TEST REPORT-

. Laboratory, Phone :0081 124 5195699
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Plot No 373, Udyog Vikar Phasa.il, E-Mai :Sh!vaKanl.Dwived@tuvsud.com

Gurogram-12201 6,Haryana, U www.v-sud.in
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R B N.S SUGAR MILLS I.TD., I.AKSAR (HARIDWAR) u. I(. .
 SPRAY POOND OVERFLOW WATER TREATMENT PLANT
CHEM]CAL PRECIP]TATION TECHNOLOGY PROCESS
T ' TANKDETA]I.S L
Lo sNe] s PARTICUI.ARS_- VOLUME APPROX
i * Equalization tank 25M3(MS)
2 ‘Reaction tank - 21M3 (M.5.)
3 Clarifier 50M3 -(M.S.)
a . Sludge DryBed - 20M2
" CONSIDERED INLET PARAMETERS
S.No. " PARTICULARS - PARAMETERS -
B _Flow . 500-600M3/day
2 pH 71 -76
3. Conduttivity . 1000
4 coD = 300-200 Mg/ltr.
5 47 sulphate 600700 Mg/ Ltr.
1 Che‘nlcal preapnation process \mll be done in s]ngle stage only _
. 2 E it wull reduce COD 30-50% or more but dunng des:gn oom;uderanon 30% reducuon be being consldered
3 .Su!phate removal will be 30 > 50%- _ : :
4 Reduction. of unlet parameters depends on quahty nd quantnt\r of chemtcalsused
5 Prooess operatnon alsoihelps to achieve: maximum parameters
¥ Ltme* P.A.C. and Po!v flocculant dose \mll bé requlred accordmgly to qualaty of spray pond water.
' f_




¢ Fax:

Grams : SUCAR LHAKRSAR

Phones: 01332- 254653
01332-254655,254460
E-mail:edprbns@yahco.com
CIN:U74899DL1932PLCO0O0Z298

TIN ;05002166908

:Rathaﬁath Ncmun Smgﬁ Sugar Mills .Bmuted

Laksar - 247663 (D:stt Har:dwar) Uttarakhand

| _HE.T.P. STAFF LIST

' S.No. “Name Designation Experience
1y Bhuvnesh_Kunf:ar_ Dy. Manager 17 years
2 | Dinesh Kumar | Chemist 16 years
3. Ravir_ndré Kumar Chemist 10 years
4 |Janeshwar  Chemist 10 years
| 5 Indrajeét Shah Operator 6 yéa rs :
6 | Manoj Kumar | Operator 8 years
7 Mohit Kumar Operator 8 years
8 Anurag Kumar Operator 5 years
9 Helpers - 04 nos.

(5P Singh)
- General Manager -

" 1ETP RO/ETP Staff List
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5> PUMP GLAND — 5 WASTE TOETP-5m¥hr

L5 AR COMPRESSOR - ~~~——-3> AIR COMPRESSOR

T

COLDWATER OVERHEAD TANK | 400 mhe TURBINE
| (5. MILL BEARING COOLING
; 50 mhr & MILL DRIVE
- | TN | T e
_ COOLING TOWER ssomr o
= g {800 mY7hr) : ‘
COLD CONDENSATE e - )
NS : : - ———> SULPHUR FURNACE coouws——————a- COOLING
. Sl ' TOWER'
'FROMETP > JUICE HEATER, EVAPORATOR TUBE CLEANING
. éZISHmI" 10. m’lhr WASTE T0 ETF'
. ™, -l 2
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269 MYHR VAPOUR CONDENSATE

EXHAUST CONDENSATE
TO BOILER '

50 MYHR a0

 COOLING

>>.TO BOILER (135 MYHR)

219 M*HR

> IMBIBITION - (125 MYHR) - -

F—=—> MoL bREPA'RATlon-- ® NPHR)

b.—_—? IFILTER CAKE WASHING (14M°)'HR)

—-—> PAN MOVEMENT WATER - (15 M’)'HR)

—-—3- CENTRIFUGAL MAGHINE - (15 MYHR)

TOWER - .
| “UGR-

625 m?

COLD WATERUGR

®

—— MAG_MA MIXER & _MELT'ER.-'GQ MY/HR)

'F———3> OTHER USES IN BOILING HOUSE - (20 MYHR)

> FLOOR WASHING TO ETP - (§ MYHR)




PROCESS FLOW CHART OF R.B.N.S. LAKSAR

Cane

ANX-&

4
Milling |
| E
Mixed Juice Bagasse
) v
Juice Heating upto 70° C Boilers
v | y
Juice sulphiter - Steam
$ )
Sulphited Juice Turbines
¢ l
Sulphited Juice heaters up to 103°C Electricity
, _
Clarifier
Mud Juice
\) $
Clear Juice _ Vacuum Filter
d M .
5 §
Evaporator Filtrate Juice Press Mud
)
‘Syrup 56-58° Brix.
2
Syrﬁp sulphiter
U |
Sulphited Syrup pH_4.9-5.0
l.
Pan Station

l




—

r : i

- - A-Massecuite A-1 Massecuite”
4 ¥
Crystglli§ers Crystalliser
P v

Curing in Auto Machines Curing in Conti Machines

_—

d \ A

White Sugar A Heavy Molasses + Alight Molasses A-1 Sugar + A-1 heavy Molasses

: B |
Hopper | B- Massecuite - ==

N J
éugar Grader Curing in Continuous Machinés

R 4

Bégging | —
B-Sugar B Heavy Molasses ==mSend in Distillery \

3 : jai mata diftab/process flow chart
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@&‘imestamp |

19-Dec-2023 10:45
19-Dec-2023 10:30
19-Dec-2023 10:15
19-Dec-2023 10:00
19-Dec-2023 09:45
19-Dec-2023 07:00
19-Dec-2023 06:45
19-Dec-2023 06:30
19-Dec-2023 06:15
19-Dec-2023 06:00
19-Dec-2023 05:45
19-Dec-2023 05:30
19-Dec-2023 05:15
19-Dec-2023 05:00
19-Dec-2023 04:45
19-Dec-2023 04:30
19-Dec-2023 04:15
19-Dec-2023 04:00
19-Dec-2023 03:45
19-Dec-2023 03:30
19-Dec-2023 03:15
19-Dec-2023 03:00
19-Dec-2023 02:45
19-Dec-2023 02:30
19-Dec-2023 02:15
19-Dec-2023 02:00
19-Dec-2023 01:45
19-Dec-2023 01:30
19-Dec-2023 01:15
19-Dec-2023 03:00
19-Dec-2023 00:45
19-Dec-2023 00:30
19-Dec-2023 00:15
19-Dec-2023 00:00
18-Dec-2023 23:45
18-Dec-2023 23:30
18-Dec-2023 23:15
18-Dec-2023 23:00
18-Dec-2023 22:45
18-Dec-2023 22:30
18-Dec-2023 22:15
18-Dec-2023 22:00
18-Dec-2023 21:45
18-Dec-2023 21:30
18-Dec-2023 21:15
18-Dec-2023 21:00
18-Dec-2023 20:45

18-Dec-2023 20:30

pH(pH) BOD(mg/l)

7.66
7.65
7.65
7.64
7.63
7.38
7.36
7.26
7.45
7.48
7.45
7.42
7.29
7.28
7.44
7.33
7.22
7.21
7.19
7.12
7.08
7.38
7.45
7.34
7.18
7.08
7.25

7.5
7.23
7.09
7.16
7.18
7.24
7.26
7.35
7.36
7.47
7.65
7.81
7.83
7.76
7.77

7.6
7.29
7.21
7.44
7.56
7.62

11.57
11.46
12.09
11.78
10.42
10.21
10.21
10.21
10.32
16.21
10.21
10.11
10.11
10.63
11.67

12.3
11.78

11.57 .

11.36
11.78
11.67
11.67
11.78
12.82
12,92
12.71
12.61
12.71
12.92
12.82
27
12.92
12.82
13.03
13.55
13.86
13.96
14.38

14.9

15.01

15.84
16.26
16.15
16.15
16.36
16.57
18.24
17.71

cob{mg/l)
48.81
48.91
48.08
46.52
46.1
42.98
42.98
42.87
42,98
44.02
45.37
45,58
45.79
46
46.31
456.42
46.73
48.5
48.91
48.6
48.81
49.44
49.33
50.58
53.2%
52.77
5§2.46
52.46
§52.25
52.66
53.19
52.98
535
53.4
55.27
57.56
55.79
56.73
57.88
59.75
60.06
60.27
63.29
62.98
63.19
63.4
63.71
£5.06

TSS(me/l)
12.84
12.84
12.84
13.47
13.57
33.78
33.78
33.78
33.99
33.78
33.78

13388
34.09
33.88
33.47
33.57
33.99
33,78
33.88
33.88
33.78
33.57
33.57
33.47
33.47

33.47

33.36
33.68
33.05
33.47
33.36
3347
33.26
33.26

3294

32.94
13326
38.78
43.57

2617

46.69
43.57

35.03°

30.97
31.18

3222

32.84
32.74

£ .
15UK592_ETP_Rbns Sugar Mills_Haridwar:15/Nov/2023 - 19/Dec/2023

FLOW{m3/hr)
31.17
27.66
67
46.17
20.25
98.75
0
39.52
40.85
38.6
39.54
41.62
40.1
39.54
40.85
40.06
42.62
44.79
4321
42.44
43.42
42,21
42.23
42.02
41.46
43.79
40.46
41.06
4242
43.21
43.4
43.4
43
4321
43
A2.81
43
42.42
41.06
42.42
43.79
42.81
44.21
45.58
45.98
4477
44.98
48.06




— muma

13-Dec-2023 18:45

(™3-Dec-2023 18:30
13-Dec-2023 18:15 .~

13-Dec-2023 18:00

13-Dec-2023 17:45

13-Dec-2023 17:30
13-Dec-2023 17:15
13-Dec-2023 17:00
13-Dec-2023 16:45
13-Dec-2023 16:30
13-Dec-2023 16:15
13-Dec-2023 16:00
13-Dec-2023 15:45
13-Dec-2023 15:30
13-Dec-2023 15:15
13-Dec-2023 15:00
13-Dec-2023 14:45
13-Dec-2023 14:30
13-Dec-2023 14:15
13-Dec-2023 14:00
13-Dec-2023 13:45
13-Dec-2023 13:30
13-Dec-2023 13:15
13-Dec-2023 13:00
13-Dec-2023 12:45
13-Dec-2023 12:30
13-Dec-2023 12:15
13-Dec-2023 12:00
13-Dec-2023 11:45
13-Dec-2023 11:30
13-Dec-2023 11:15
13-Dec-2023 11:.00
13-Dec-2023 10:45
13-Dec-2023 10:30
13-Dec-2023 10:15
13-Dec-2023 10:00
13-Dec-2023 09:45

13-Dec-2023 09:30

13-Dec-2023 09:15
13-Dec-2023 09:00
13-Dec-2023 08:45
13-Dec-2023 08:30
13-Dec-2023 08:15
13-Dec-2023 08:00
13-Dec-2023 07:45
13-Dec-2023 07:30
13-Dec-2023 07:15
13-Dec-2023 07:00
13-Dec-2023 06:45
13-Dec-2023 06:30

7.41
7.41
7.41
7.41

74

7.4
7.39
7.38
7.36
7.37
7.36
7.36
7.36
7.36
7.36
7.36
7.37
7.36
7.37
71.37
7.37
7.37

7.36-

7.37
7.37
7.39
7.37
7.37
7.38

- 7.39

7.39
7.39

7.4
741
742
741
7.41
7.41
7.41
741

7.4

7.39

7.39

'7.37

7.33
7.31
1.47

7.6
7.64
7.63

21.26
21.05
21,15
21.88
22.09
22,51
23.24
23.45
2438
24.49

25,63 -

25.53
25.63
25.74
25.53
25.63
25.74
25.53
25.63
24.49
24.38
23,76
2345
23.55
23.24
22.82

223

. 21.88

21.05
20.22
19.58
18.34
17.82
16.46
15.21
13.96
13.13
12.82

12.4
11.67
11.67
11.57
11.57
11.57

11.67

11.57
11.67
11.67
11.57
11.36

267

74.33
76.42
77.35
77.56
79.85

80.9
82.46
84.34
84.44
87.15
87.67
88.19
88.19
88.19

88.4
88.19
88.09
88.19
87.56
87.56
85.69
84.44
84.02
85.06
82.25
81.11
80.69
77.98
76.42
74.02
70.48

68.5
66.31
62.45
59.54
56.31
54.12
53.08
50.69
49.12
48.91
49.12
49.12
49.23
49.33
49.12
49.23
4891
49.12

4891

11,59

11,28
11.28
11.28
11.28
11.28
11.28
11.28
11.28
11.28
11.18

10,97

10.97
10.87
10.97
10.57
10.97
10.97
10.87
10.87
10.87
10.66
10.66
10.66
10.76
i0.66
10.76
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.66
10.76
16.91
27.53
27.53
27.53

456
32.61
32.63
33.63
35.04
34.71
35.42
39.52
42.04
44.71
60.41
37
37
37.17
3717
36.98
36.81
37
37.71
37.35
41.83
37.52
34.52
42.63
43.6
34.75
84.6
41.25
40.27
40.44
59.56
100
100
100

' 100
98.92
92.4
73.6
57.1
87.02
89.42
70.23
67.44
66.98
67.09
69.14
72.44
69.08
67.52
68.05




13-Dec-2023 06:15

, {4 3-pec-2023 06:00

13-Dec-2023 05:45
13-Dec-2023 05:30
13-Dec-2023 05:15
13-Dec-2023 05:00
13-Dec-2023 04:45
13-Dec-2023 04:30
13-Dec-2023 04:15
13-Dec-2023 04:00
13-Dec-2023 03:45

~ 13-Dec-2023 03:30

13-Dec-2023 03:15
13-Dec-2023 03:00
13-Dec-2023 02:45
13-Dec-2023 02 30
13-Dec-2023 02:15
13-Dec-2023 02:00
13-Dec-2023 01:45
13-Dec-2023 01:30
13-Dec-2023 01: 15
13-Dec-2023 01:00
13-Dec-2023 00:45
13-Dec-2023 00:30
13-Dec-2023 00:15
13-Dec-2023 00:00
12-Dec-2023 23:45
12-Dec-2023 23:30
12-Dec-2023 23:15
12-Dec-2023 23:00
12-Dec-2023 22:45
12-Dec-2023 22:30
12-Dec-2023 22:15
12-Dec-2023 22:00

- 12-Dec-2023 21:45
: 12-Dec-2023 2130
12-Dec-2023 21:15

12-Dec-2023 21:00
12-Dec-2023 20:45
12-Dec-2023 20:30
12-Dec-2023 20:15
12-Dec-2023 20:00
12-Dec-2023 19:45

12-Dec-2023 19:30°

12-Dec-2023 19:15
12-Dec-2023 19:00
12-Dec-2023 18:45
12-Dec-2023 18:30
12-Dec-2023 18:15
12-Dec-2023 18:00

7.63
7.61
7.64
7.65
7.64
7.65
7.69

7.7

7.7
7.73
7.72
7.72
7.74
7.75
7.78
7.7%

7.8
7.83
7.82
7.83

7.84

7.84

7.88°

7.88
7.89
7.92

 7.94

7.97
7.99
8.01
8.06
8.06

7.53
7.39
7.39
7.39
7.39
7.39
7.4
7.4
7.4
7.39
7.4
7.4
7.4
7.4
7.4
7.39
7.39

11.57
11.67
11.67
11.78
11.88

12.2
12.09

12.3
12.71
13.13
13.03
12.61
12.61
12.71
12.92
12.82
12.82
13.03
13.76
13.86
13.86

13.7
13.86
13.96
14.07
14.07
14.07
14.17
13.96
14.28

14.9

14.9
15.01
15.01
15.11
15.53
16.36

16.26

16.26

16.36

17.2
17.82
17.51
17.61

'17.92

18.55
18.76
19.49
19.8
19.9

49.33
49.33
49.44
49.54
49.65
49.85
49.65
49.85
49.96
49.96
51.62
53.5
53.7
53.19
52.87
52.56
53.08
53.4
53.6
57.77
57.77
56.62
56.21
56
56
56
56.21
56.31

56.62

56.73
56.21
57.15

' 58.39

59.85
59.54
59.65
60.27

61.1

63.6
62.87
63.29
63.81
67.04
66.52

66.73
69.43

70.16
70.69
71.21
73.71

27.53
27.53
27.53
27.53
27.53
27.53
27.53

27.53 .

27.63

27.84
27.84

27.84
27.84
27.74
27.74
27.53
27.53
27.53
27.53
27.53
27.32
27.22
27.22
27.01

26.7
26.59
26.28
25.97
25.87
25.55
2513
25.03
24.61

142
10.34
10.45
10.45
10.45
10.55
10.34
10.45
10.55
10.45
10.34
10.34
10.34
10.34

10.34

10.34
10.34

70.87 -
7034

71.52
73.52
711
71.94
71.88
70.98
70.38
69.25
68.23
70
72.5
71.71
72.33
68.96
69.62
70.29
68.98
69.98
69
69
71.5

73.15.

72.56
75.14
66.65
7204
75.58

76.6
74.75
73.33
75.33
72.98

71.4
67.94
51.27
43.19
4421

4421

46.96
46.21
46.17
46.19

AS.4
47.02
47.02
49.29
49.96
48.29




. | 269
" 12-Dec-202305:15 7.83 11.46 47.46 26.28 38.46

C$9.pec-202305:00 . * 7.84 11.36 49.23 26.28 38.25
12-Dec-2023 04:45 7.85 11.57 49.33 26.28 38.08°
12-Dec-2023 04:30 7.85 11.78 48.81 26.28 34.67
12-Dec-2023 04:15 7.85 11.78 48.81 26.28 37.36
12-Dec-2023 04:00 7.86 11.57 49,02 26.28 . 55.81
12-Dec-2023 03:45 7.87 11.67 49.44 26.28 46.04
12-Dec-2023 03:30 7.87 11.88 49.64 2628 50.83
12-Dec-2023 03:15 7.83 12.92 50.69 26.38 41.44 )
12-Dec-2023 03:00 7.83 12.71 53,19 26.07 4081
12-Dec-2023 02:45 7.85 12.71 52.77 25.76 43.77
12-Dec-2023 02:30 7.85 12.82 52.56 25.66 42.94
12-Dec-2023 02:15 7.84 12.92 52.46 25.55 44.07
12-Dec-2023 02:00 7.86 C12.92 52.87 25.66 44,29
12-Dec-2023 01:45 7.86 12.92 52.25 25.55 43.31
12-Dec-2023 01:30 7.86 12.92 52.77 25.45 42.81
12-Dec-2023 01:15 7.83 12.82 53.29 25.45 42,21
12-Dec-2023 01:00 7.84 13.34 53.08 25.45 41.64
12-Dec-2023 00:45 7.91 13.65 55.9 25.55 1.1
12-Dec-2023 00:30 7.91 13.65- 58.4 25.34 © 4454
12-Dec-2023 00:15 7.92 13.76 56.62 25.34 42.83
12-Dec-2023 00:00 797 14.07 55.9 25.03 40.9
11-Dec-2023 23:45 7.99 14.07 56.31 25.03 42.04
11-Dec-2023 23:30 8.01 14.17 56.41 2503 - 41.06
11-Dec-2023 23:15 8.07 13.96 56.83 24.82 40.85
11-Dec-2023 23:00 812 149 56.73 24.72 40.64
11-Dec-2023 22:45 . 814 15.11 57.04 24.41 40.27
11-Dec-2023 22:30 - 811 14.9 57.98 24.41 40.25
11-Dec-2023 22:15 8.1 15.01 59.85 23.78 41.04
11-Dec-2023 22:00 808 - 15.21 59.43 21.9 40.66
11-Dec-2023 21:45 7.56 16.46 59.85 13.57 42.81
11-Dec-2023 21:30 7.39 16.36 60.37 9.72 43
11-Dec-2023 21:15 7.39 16.15 63.39 9.72 43
11-Dec-2023 21:00 7.39 16.15 63.08 9.72 43,98
11-Dec-2023 20:45 7.39 16.46 63.19 9.72 4534
11-Dec-2023 20:30 7.39 17.92 63.6 9.72 44.79
11-Dec-2023 20:15 . 7.38 174 65.16 9.72 45.4
11-Dec-2023 20:00 739 17.61 67.04 9.72 45.19
11-Dec-2023 19:45 739 17.71 66.73 9.72 44.79
.11-Dec-2023 19:30 7.39 17.92 66.78 9.72 455
11-Dec-2023 19:15 ©7.39 18.55 68.18 9.72 44.21
11-Dec-2023 19:00 739 18.65 70.58 9.72 44.79
11-Dec-2023 18:45 7.39 18.96 70.17 9.72 44.61
11-Dec-2023 18:30 7.39 19.9 70.48 9.72 44.42
11-Dec-2023 18:15 7.39 197 7246 9.72 43.4
11-Dec-2023 18:00 7.39 2011 - 72.77 9.41 44.61
11-Dec-202317:45 = 739 21.05 74.33 9.82 36.14
11-Dec-2023 17:30 7.37 21.05 75.89 9,72 31
11-Dec-2023 17:15 7.37 21.88 77.35 9.72 39.23
11-Dec-2023 17:00 7.36 22.2 79.75 9.72 3171




A _ : _ |
: 11-Dec-2023 16:45 7.36 223 809 . 972 34.37 | |
¥ @1pec20231630 , 7.36 22,61 81.11 9.72 37.39 I
i 11-Dec-2023 16:15* 7.35 23.24 81.21 a7 37.98
11-Dec-2023 16:00 7.43 23.24 83.92 9.72 35.52 '
§  11-Dec-2023 15:45 7.36 23.55 85.48 9.72 35.94 |
11-Dec-2023 15:30 735 - 2355 84.65 9.72 37.69
1 11-Dec202315:15 7.34 23.55 83.92 9.72 39.9
j 12-Dec-202315:00 7.33 23.55 83.81 9.72 39.31 I
11-Dec-2023 14:45 7.33 2355 84.23 9.72 43.83
| 11-Dec-2023 14:30 7.32 23.55 84.33 9.72 42.33 it
11-Dec-2023 14:15 7.33 23.24 84.44 9.72 43.04 3
} 11-Dec-2023 14:00 7.33 23.13 81 9.62 44.06
]  11-Dec-202313:45 7.34 224 80.79 9.72 52.21
11-Dec-2023 13:30 7.34 224 80.79 9.51 51.48
}  11-Dec-202313:15 7.35 21.99 78.19 9.41 49.19
11-Dec-2023 13:00 7.35 20.95 77.04 9.72 47.77
| 11-Dec-2023 12:45 7.36 21.26 75.37 9.62 48.81
j  11-Dec-202312:30 7.36 19.9 73.7 9.41 47.34 i
11-Dec-2023 12:15 7.36 19.49 71.73 9.41 46.96 f
| 11-Dec-2023 12:00 7.37 18.65 70.17 %41 50
11-Dec-2023 11:45 7.37 17.71 67.14 9.41 51.23
| 11-Dec-202311:30 7.41 17.61 65.06 11.7 71.19
| 11-Dec-202311:15 7.38 16.46 63.29 16.07 64.69
11-Dec-2023 11:00. 7.38 15.63 59.65 16.28 53.52
| 11-Dec-2023 10:45 7.38 14.38 57.04 16.28 a6.4
11-Dec-2023 10:30 | 7.38 13.55 56 16.28 44.29
| 11-Dec-2023 10:15 738 12.82 52.66 16.28 35.12
| 11-Dec-202310:00 © 739 12.19 51.42 16.28 70.85
11-Dec-2023 09:45 . 7.39 11.57 49.23 16.28 98.77
| 11-Dec-2023 09:30 : 7.38 11.99 . 47.98 16.28 98.79
11-Dec-2023 09:15 7.38 10.73 461 = 16.07 98.75
| 11-Dec-2023 09:00 7.38 10.32 45.9 16.28 98.75
{  11-Dec-202308:45 .77 - 10.32 45.37 24.51 . 9875
11-Dec-2023 08:30 7.38 10.32 45.27 16.28 37.21
11-Dec-2023 08:15 7.37 10.21 44.75 16.07 47.71
| 11-Dec-2023 08:00 7.76 10.42 44.44 24.3 38.61
| 11-Dec-2023 07:45 7.34 10.21 45.06 16.18 33.06
11-Dec-2023 07:30 7.76 10.42 45.69 20.34 16.44
11-Dec-2023 07:15 7.31 10.21 45.79 16.28 32.79
11-Dec-2023 07:00 7.29 10.11 46 16.28 25.04
11-Dec-2023 06:45 7.44 10.32 45.79 20.13 34.4
11-Dec-2023 06:30 7.73 10.42 45.48 27.84 426
11-Dec-2023 06:15 7.77 10.42 45.69 © 27.95 43.81
11-Dec-2023 06:00 - 7.76 10.42 45.48 27.84 44.19
11-Dec-2023 05:45 - 7.74 10.42 46 27.84 43.59
11-Dec-2023 05:30 7.73 11.47 46.41 27.84 41.85
11-Dec-2023 05:15 7.73 12.2 46.1 27.84 42.44
11-Dec-2023 05:00 7.76 123 46.31 28 44
11-Dec-2023 04:45 7.77 11.88 46.62 27.84 44.63

11-Dec-2023 04:30 1.77 11.67 47.98 27.95 45




11-Dec-2023 04:15

(Qi-bec-2023 04:00 *

11-Dec-2023 03:45
11-Dec-2023 03:30
11-Dec-2023 03:15
11-Dec-2023 03:00
11-Dec-2023 02:45
11-Dec-2023 02:30
11-Dec-2023 02:15
11-Dec-2023 02:00
11-Dec-2023 01:45
11-Dec-2023 01:30
11-Dec-2023 01:15
11-Dec-2023 01:00
11-Dec-2023 00:45
11-Dec-2023 00:30
11-Dec-2023 00:15
11-Dec-2023 00:00
10-Dec-2023 23:45
10-Dec-2023 23:30
10-Dec-2023 23:15
10-Dec-2023 23:00
10-Dec-2023 22:45

' 10-Dec-2023 22:30

10-Dec-2023 22:15
10-Dec-2023 22:00
10-Dec-2023 21:45
10-Dec-2023 21:30
10-Dec-2023 21:15
10-Dec-2023 21:00
10-Dec-2023 20:45
10-Dec-2023 20:30
10-Dec-2023 20:15
10-Dec-2023 20:00
10-Dec-2023 19:45
10-Dec-2023 19:30
10-Dec-2023 19:15
10-Dec-2023 19:00
10-Dec-2023 18:45
10-Dec-2023 18:30
10-Dec-2023 18:15
10-Dec-2023 18:00
10-Dec-2023 17:45
10-Dec-2023 17:30
10-Dec-2023 17:15
10-Dec-2023 17:00
10-Dec-2023 16:45
10-Dec-2023 16:30
10-Dec-2023 16:15

10-Dec-2023 16:00

¥r

7.8
7.81
7.77
7.79
7.84
7.82
7.82

7.8
7.86
7.86
7.88
7.88

. 71.87

7.88

7.88

7.88

7.9

7.89
7.88
7.89
7.88

7.93

7.97
7.99

8.01
8.02

8.01
8.03
8.08
3.13
8.17
792
7.39

7.4
7.42
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REPORT ON VISIT TO 'DISTILLER_Y DURING SEASON FOR VALIDATION OF ETP

. PERFORMANCE
¥
1. GENERAL INFORMATION
1 | Name and address of the factory M/s Rai Bahadur Narain Singh Sugar Mills Ltd.,
{Distillery division} Laksar , Distt. Haridwar
. Jttarakhand )
2 | Period of visit 19" & 20* December 2023
3 NS! officials visited Designation Contaci No & e-mail
1.Vivek Pratap Singh JTO {Sugar Tech.) 7895755501 ’
' ' o vivek83nsi@gmail.com
- 2.Maohit Chauhan STA :
Factory officials interacted Designation Contact No & e-mail
1.8hri S.P Singh ' Unit Head
2.Shi Manish Rathi AGM Distillery
4 Year of Commissioning 2014 & 2022
5 Manufacturing Process Feed batch type fermentation & MPR
6 Licensed capacity of Distillery{KLPD} | 120 KLPD
Present Production in KLPD - 100 KLPD
Products Manufacture KLPD
RS -
ENA -
Absolute Alcohol / Ethano} 100 KLPD
7 Raw Material requirement per day | 3382 Qtls B heavy’
Molasses {in Qtls)
9 Status of consents and Valid
authorization {(Validity/applied)
10 . | Estimated no. of operating days 330 days
during the season '
11 | Process Details : Annexure 01
i {attach mass balance, water
halance & process flow diagram)
(Based on 1 month observation-Nov. & Dec. 2023)
2. WATER POLLUTION AND ITS CONTROL
1. | Water Supply Source . Bore Wells
2. | No.ofBorewells - ' ' 01
3. | Water consumption (KLD) - 172 KLD
4. | Log Book Maintained Yes/No =~ Yes
- .5. | One day reading Initial of dated | SO md/hr Annexure 02
19.12.2023 o 241331-241495
Final . 166 KLD
6. CGWA Permission G Yes Annexure 03




(4

+e {(Basedon] month observation- Nov. & Dec. 2023)
3. WASTE WATER GENERATION (KLD)
g r 1. .| stream/section Quantity, m*/day Disposal/ utiliza'cioT_|
' 2. | spent wash generation 598 Bio-digester+ MEE
3. | Fermenter dilution process CPU outlet + Fresh CPU '
. ' water
4. | Spentlees 120 CPU
5. | Fermenter washing 30 Recycle to fermenter
. 6. Process condensate 420 CcPU
7. | Floor washing 80 CPU |
8. | Cooling tower blow down 20 CPU i
9. | Boiler blow down Not measured in Sugar unit Boiler
Distillery unit used
10. | DM & DA Plant regeneration water Not measured in
' ' Distillery unit
11. | Others (COz Plant + RO Reject water) | Not measured in
Distillery unit J

{Based on 1 month observation- Nov. & Dec. 2023)
4. BIO-METHANATION PLANT PERFORMANCE

Setting cum cooling tank capacity = 25 M3
Setting cum cooling tank (Retention Time} =1 hr.
Digester design basis= Hydraulic Retention Time = 24 days

= Organic Loading Rate = 6.0 kg/M3 /Day
= Volume = 10,000 x 2 M? & 7,500 M3

Type of Technology = CSTR

FDate of observation-  Minimum Performance Actual Values j
S parameters
fFeed rate, M? /Day 480 each 300 each
OBrix, (Inlet/Outlet) 12.0/09.0 12.5/10.0 i
pH, (inlet/Outiet) 4,5-7.80 4.5-7.88 i
COD, mg/L (Infet/Outlet) 140000-60000 125000-37500
80D, mg/L (Inlet/Outlet) 35000-1500 31000-3700 |
COD reduction % 60 70
BOD reduction % : 85 28
Biogas generation, NM3 /Kg of 0.5 0.5
COD consumed '
23000

—d

Biogas generation, M3 /Day

51672

Other obsefvat_io_ns related to Bio-digester

e No. of days of operation of digesters {days/annum) £ 365 days




¢ Re-stdbilization method and period required: 45 day's
How digester is maintained during ideal days?- with agitation
Year of establishment of the digester. 2014

]
’ e How temp of digester is maintained? — through PHE
¢ Total biogas generated {M3/annum) and bagasse/coal saved. — Data not available.
¢ Whether digester has been revamped? If yes, how many times & for what purpose? -~ No
¢ Sludge generation from digester and how the sludge is disposed of? No sludge generation.
¢ log Book record supporting biogas plant performance. Yes
» Present Bottle-necks/problems — No. '
]
- o - {Based on 1-month observation- Nov. & Dec. 2023)
:; ' 5. WASTE MANAGEMENT
, , ' Date- Quantity
: KLD Disposal/utilization
S 1. | Sludge (Slurry fermentation) 1230 kg/Day Compost
2. | Boiler Ash Not measured in Sugar unit Boiler used
’ Distillery unit
, 3. | Disposal/utilization Bio Compost . ) i
4. | Log book maintained. Yes /No | Yes '

} (Based on 1 month observation Nov. & Dec.2023)
6. INFORMATION REGARDING MEE

o Settling tank capacity before MEE = 1925 m?®

e Year of installation / establishment & commissioning of MEE plant : 2014 & 2022

¢ Type of technology of MEE. : Multi effect evaporator

’ ¢+ Number of Effects with their HTA and MOC. Number of stand-by bodies and degasser
provided.
b _ Set 1: - FFE (250 m? x 04 nos) + Forced {264 m? x 02 nos), MOC=55304
Set 2: - FFE (integrated 336 m2 x 03 nos), 2 FFE {350m2 x 02 Nos)

} + 2 Forced (350 m2 x 02 nos) + 1 stand by 292 m2, MOC= 55304
s Designed feed capacity and evaporafi'on duty of MEE (M3/day)= 840 m3 / day each
e Acceptable leve! of suspended solids, dissolved selids etc. in the feed : 10-11 -
"~ » No of days of operations. = 330 days
s  What is the frequency and duration of cleaning: with in the 02 months.

s Log Book supporting MEE plant performance.; Yes
(Annexure; 04)
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¢
-

{Based on 1 month observation- Nov. & Dec. 2023)

7. FU RTHER'TREAfMENT/ DISPOSAL OF CONDENSATE/CONCENTRATE

Multi effect evaporator

1. Type-
2. | Capacity 840 m3/day each
3. No. of Effects Set 1: - 04 FFE+ 02 Forced
' B Set 2: - 03 FFE (Integrated) and 02 FFE + 02 forced
+ 01 standby {standalone)
4, MEE feed rate 12.427 kg/hr 12.506 kg/hr Remark
o (Set 1) (Set-2)
5. Feed rate @ Sp.Gr.(Approximate} 12.42 12.50
6. Solid content in feed/brix 11.0% 11.0%
7. Water evaporation rate (Minimum)} | 8.714 kg/hr 8.775 kg/hr
8. Concentrate Generation 3.710 kg/hr 3.730 kg/hr
9, solid content in concentrate 37.00% 38.00%
Generation /brix
10. | Steam required for water 217 MT 2.14 MT
evaporation 4
11. | Cooling water circulation rate 750 m? 750 m3
12. | Power consumption for Evaporation | _
113. | Feed temperature 70-80°C 70-80°C
14. | Steam pressure/temperature 1.4Kg/cm?/ 125°C | 1.4Kg/em?/ 125°C
15, | Steam Economy, {Kg water/kg 41 4:1
steam)
16. | Operation hour 24 hrs 24 hrs
17. | Frequency of CIP Once in 02 month | Once in 10 days Hydro jet
cleaning
18. | Quantity of CIP effluent NA NA
19. | Quantity of process condensate 8714 Ltr 8775 Ltr
20. | MEE Feed
pH 71 7.1
TSS Not determined | Not determined
TDS Not determined Not determined
21. | Concentrate
Colour ' Brown Brown
Temp 70°C 70°C
pH 7.1 7.1 _
TSS Not determined | Not determined
TDS Not determined | Not determined
22. | Condensate
Colour Clear Clear
Temp 70°C 70°C
pH 7.8 7.8
TSS Not determined | Not determined




¥

continuously

TDS * Not determined | Not determined
- con ' 2200 2200
23. | Whether MEE achieving design Yes Yes
- | efficiency - '
24. | Whether MEE operated Yes Yes

25. | Details of online flow measuring

Mass flow meter | Yes

device instalted for MEE inlet available _ |
26. | Details of online flow measuring Mass flow meter | Yes ‘

device instalied for MEE outlet available
27. | Utilisation of MEE condensate CPU CPU
28. | Utilisation of MEE concentrate Dryer/Bio-. Bio composting permission up

| composting to December 2024,
(Based on one month observation: Nov. & Dec. 2023)
8. MEE OUTPUT CHARACTERISTICS
Particulars Conc. spent wash Process Condensate
. %
Quantity, M3/day 178 m* 420 : i
pH 714 7.8 4 4
Temperature, degree C 70°C 70°C 5
BOD, ppm 62000 1000 |
COD, ppm 250000 2200
BT Rotdetermn

Total dissolved solids, % Not determined Not determined
Total suspended solids, % Not determined Not determined B
Ammonical Nitrogen (asN), ppm Not determined Not determined J
(Based on 1 month observation —-Nov. & Dec. 2023)
_ 9. INFORMATION REGARDING CPU
[ 1 Capacity _ 1050 m3/day

CPU

2 sources of effluent coming into

Condensate + spent lees + cooling tower blow
down+ Excess hot condensate

Quantity coming /day

750 m?/day

Hot {70 °C) & slightly yellow colour

3
4 Inlet characteristics (Physical)
5 Qut let characteristics(Physical)

35 °C & colour less

Quantity Utilized per day

700 m3/day




b

,

Date of installation of CPU Unit.: 2014 _
Name of plant / technology supplier. : MM Enviro. Pune
Type of technology of CPU plant: Conventional

Design capacity of CPU unit {1050 M*/day) and feed characteristics considered.

Sl. | Parameter = -

2. BOD B 1000
3 cCOD 2200
4. TDS 700
5, TSS ' : 300

Low strength effiuents tl_'eated though CPU& their quantities: {Process condensate, permeate,

spentlees, etc).

Recovery (%) and characteristics of treated water and its further utilization details: 93 %

Is there any reject generated and how it is disposed? No reject

Total fresh water consumption after reuse of treated low stre ngth effluents: 175 m3/day

CPU PERFORMANCE

Particuiars Mixed Treated
Influent effluent
Quantity,M3/day 750 700
Colour Slightly Colourless
yellow
pH 7.80 7.20
30°C

Temperature, degree C

40°C

Total solids, % Not Not
: determined | determined
0

Volatile Acids Not ~ Not
o determined | determined
Total Alkalinity Not Not
' determined | determined

Log Book recdi-ds supporting CP_U performance - Annexure 5




¢

............

10. INFORMATION REGARDING BIO-COMPOSTING

30 days holdihg_ tank Eapacity with dimen

sions and construction details : Yes

Bio-compost yard details-impervious bio-compost yard (PCC-1:3:6 or RCC-1:2:4 or brick

on edge) with construction details. : Yes

Areaof im pervious bio-compost yard {uncovered and covered) with bic-com post

storage area: 14.02 Acres

Number & type of turning & mixing machine : 02 No's
Number of Bore well around composti yard: 0
Number of Piezometers around the compost : 03 No's

spent wash available for bio-composting

(M3/Annum) and spent wash characteristics.

Log Book supporting bio-compost plant operations : Yes
Bio-compost filler material availability (Press mud) : Details enclosed.
Record of Press mud produced or purchased from outside : Yes

Average Press mud to spent wash mixing
Windrows size {Length x width x height}:

Bio-compost cycle (45 days or 60 days) an
Bio-compost analysis report Enclosed

Bio-compost sold in loose or hag packing

ratio: 1:1.6
56 mx3mx1.5m
d number of cycle per annum : 45 days

£

: Loose packing.

Active Area for Bio-composting 14,02 acres
2 Area for press mud Storage 4.0 acres
Area for Ready Bio-compost storage 7.02 acres
3 Finished compost packing facility Yes 1
4 | Maturity time in days forone cycle & | 45 days
total cycle in year
5 | Spent wash storage ca pacity: :
Raw SW . : 25 m?
BMSW 1925 m3
MEE 1925+1372+500 m?

6 Availability of press mud (own) Own
Quantity required’
7 Utilization of S.W/ Conc. SW in bio- With press mud
' composting
8 Ratio of press mud to spent wash ' 1:1.6
' | Details of windrows '

" | Number _ 5 Row
~—' Jength 56 meter
r Height 3.0 meter
‘k Width of stacking 1.5 meter .

' Space between the two windrows 3 meter
10 Equipment’s
\ Aero-tillers 02
)8 - 01
Tractor 02
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Loaders - 02 B
;11 Details of registration required from Yes
agriculture department, as per new
notification of Compost

12 | Arrangement for rainy season and
details regarding closure of operations No operation in monsoon
for 03 months during monscon

13 Details of PTZ cameras provided and 20 -
connectivity. J
13. Lagoon
Fl. "Actual Capacity of Yes/No | Number Dimensions | Storage Approximate j
Lagoons* (LxBxH}) Capacity Volume found
(m>) stored during
Inspection (m°)
a. MEE Concentrate | Yes 02 22x25x3.5 11925 1150
(for bio- 28x14x3.5 | 1372 1250
composting)
b. MEE Concentrate | NA NA NA NA NA
(for Incineration) ’
¢. Details of Yes 01 22x25x3.5 | 1925 750
Lagoon (if any)
for storage of
any other spent
wash i.e.,
BMSW may be
provided. _
5 |a. PTZ 360 cameras | Yes 01 Deiails of Camera:
provided at _ Not provided
Lagoon ar¢a _
b. Operating User 1D and Password for connectiv ity:
satisfactorily Not provided
¢. Connectivity o |
| SPCB/CPCB Yes N
ANNEXURES:
sl. | Description _ ' Remarkﬂ
1 ETP analysis report carried out as per sample taken during the visit, Yes
2. | ETP performance report, if any analysis is carried out by external laboratory. Yes
3. | ETP details with flow diagram. (CPU Flow Diagram) Yes
4. | Status of consents & authorization from CPCB/ SPCB. Yes
5. | Attach supporting documents Jreadings/analysis etc. as given above for a Yes
|| period of not less than thirty days.
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Number and location of mass flow meters installed {minimum twao) with photographs: |
Attached. »

Date on which the online monitoring system was commissioned Jconnected to the server: Not
provided.

Name and contact details of the vendor who has supplied and commissioned the on-fine
monitoring system : Axix Nano _

problems faced in maintaining the continuity of on-line monitoring system: No

Green belt surrounding bio-compost yard (Photographs) : Attached :

Matei'ial and mass balance of your total distiitery piant operations including ETPs showing ZLD:
Yes

Also indicate how your distillery unit is achieving steam and power balance: Yes

Environment Management Cell-Mo Ms and necessary documents: Yes

£C, Consent o Operate, Directions received and related documents: Enciosed

Water conservation measures taken report (rain water harvesting etc.} : No

Conclusion and recommendation:

1. The MEE of capacity 840 m?/day to concentraie the generated spent wash are found
adeguate for 120 KLPD distillery. .

2. The factory has condensate polishing unit (Conventional + Anaerobic) of capacity 1050
m3/day whichis adequate for 120 KLPD distillery, however to enhance the qual{ity of treated
water the tertiary equipment’s {MGF and ACE) followed by RO and UV may be installed.

3. The factory has drying of spent wash near about 80 % in spent wash drier followed by bio-
methanation and remaining part 20 % of spent wash sent to the bio-composting. However,
the factory has also planned for drying the complete concentrated spent wash through drier
since January 2024 onward. .

4. The factory hag concentrated spent wash drier instead of incineration boiler for ZLD

purposes.

ol
{ViveK'Pratap Singh)
junior Technical Officer {Sugar Technology)

NATIONAL SUGAR INSTITUTE
An SO 9001:2015 Certified Institute
Ministry of Consumer Affairs, Food & public Distribution
Department of food & Pubtic Distribution
{Government of india) o
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Molas5e8 290 M3 1
Tota Water
Requirement EOSKLPD HTSHLD
Frash water Fermentation
Used 20 KLD
Treated water
Laed A5 KLD

Treated Water to Cooling

Tower Makeup \191 kLo J

WATER AN

D MASS BALANCE FOR 120-KLPD ZLD DISTILLERY UNIT

Fuel
Ethano

I

I KLD

Ethanol_ | 120
DA Cone | 938 [ %viv
‘ Spentwash| 720 KLD ' .

Distiltation

LEES FROM DIST
Lees- B0 KLD

\ Cone 13.86 %I

Bip -Gas
Digesier

Arsmaevny - 101
Wat Scrubber
Vapour
Conc Spent
Spent wash | 720 | KLOD BMSW wash 144 KLD BMIW
GCong g % Evaporaton Cont 45 % Dryer
Process 576 KLD
Condenaats
e — Foa D KD} CasiwgTow slow Down|

[ Traedwater J136KD |+

t

736 KLD Condensate

Polishing Unit (CP

+—— 50 Sugar Condensate

Floor
Washl

60 LD
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Government of India
Ministry of Jal Shaki
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

yord Prer 89 FyemafRy YRITOT W) :
N CERTIFICATE {NCC)FOR GROUND WATER ABSTRACTION\

M!s Ral Bahadur Naraln Smgh Sugar Mlﬂs Ltd (dlsnllery lesmn)

NO OBJECTIO
"roject Name: '
’rOjeCt Address T

fown: ‘Block: Laksar
Jistrict: State: Una'rakhand
F_’_ui Code: ; T
Communication Address: in Singh Sugar Mills Ltd Disnliery DIVISIOT'I L.aksar, Laksar
I ﬁ?ﬂ@ﬂ?&.yﬁiﬁﬁtﬁﬁfi ..... 247663 .
Address of CGWB Reglonal Office : !Central Ground Water Board Uttarakhand Reguon 419-a Kanwali Road
!Baluwala , Near Urja Bhawan, Dehradun Dehradun Uttarakhand - 248001 J
OgNo i %}f WN—NBCHNDIOBTGIZOZ_*IHSQSS ________________________ JE— _\, __________ I ‘:
2. f;_Apphcauon No.. ;21-411soafuTnNsz‘021 ‘ 33 Category |Safe ' ';
SR -5 (GWRE2020) . S
4. JPI’OjeC;t Status i x:s'gqg Project 15.iNOC Type: :New
.}Valid up to: 95112024

e o e i e T

Dewatering ___ | _ ,_ ________ _____

' 500.00 i 182500.00 |

l:)eta;léwcaﬁfw “E,;Euﬁa'ﬁétef abstraction erWgteﬁng structures

: Abstractnon Structure t ke i
:_-Dw- E’? vggn DCB-Dwang Well, BW-Be _BW—Bore Wen . TW-Tube Well; MP-Mine Pit;MPu- “Mine Pumps ‘ )
10. Ground Water Abstraction/Restoration Th , Charges pqad ®s) i 365000.00
1. ! Number r of Puezométers(Observatton we!is) to bé uuuuu N o“6f PleiumetersT o Monltormg Mec;i':a'rusm“ o
|constru cted/ m°n't°fed & Monitoring mechanism. L
- - o “Manual | DWLR™ DWLR With Telemetry:

’:DWLR - Digital Water Level Recordar e :
{Compliance Conditions given overleaf}

This is an auto generated document & need not to be signed.

18114, SR §ISH, WA 1S, =& frwdht - 110015 7 18/, Jammagar House, Mansingh Road, New Delhi-110011
Phone: (D11) 23383561 Fax: 23382051, 23386743

Website: cgwa-noc.gov.in

Ty A9 - oad Sl

SAVE WATER - SAVE LIFE
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1] 1nmeofmhiruguﬂeﬁuﬂmﬂﬂmﬁmwﬁwmd«mmeMawmwm
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smledmdpmtobmeﬁudmewme&m. . e an

16} Wh feasibl dmugm(mwwm)mnne
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HEAD OFFICE

] Uttarakhand Pollution Control Board
M ;\\ é/ ul;;!t;!frg “Gauradevi Paryavaran Bhawan”
a\i/d Environment 46B, IT Park, Sahastradhara Road, Dehradun
KPR _ E-mail : msukpeb@_yahoo.com, Phone No.-0135-2607092
Letter No.: UKPCB/HO/Con-U-2/2023/9) 2D Date: 0 .10.2023
o o . REGD. POST
M/S Rai Bahadur Narayan Singh Sugar Mills Ltd.,
(Distillery Unit)
Laksar, Distt. Haridwar
(Uttarakhand)

Subject:  Consolidated Consent to Operate and Authorisation hereinafter referred to as
the CCA (Consolidated Consent & Authorization) Renewal under Section- 25 of
the “Water (Prevention & Control of Pollution) Act., 1974”and under Section- 21 '
of the “Air (Prevention & Control of Pollution) Act, 1981”and Authorization
under “Rule -6(2)”of the “Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016”notified under “Environment

J (Protection) Act, 1986”as applicable (to be referred hereinafter as Water Act, Air
Act and HW Rules respectwely)
- | CAF ID: 9158 Application No, 2775076
{ . CCA (Renewal)  Date:- 13.(]3.2023

Consolidated Consent and Authorization (CCA):

CCA is hereby granted to M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. (Distillery

Unit) located at Laksar, Distt. Haridwar (Uttarakhand) subject to the provisions of the Water

(Prevention and Control of Pollution) Act, 1974; the Air (Prevention and Control of

Pollution) Act, 1981 and the Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016 and the orders that may be made further and

' sub_]ect to folIowmg terms and condmons

1. Th!S CCA is granted for the period up to 31 03. 2024 under Section-25 of the Water_

) (Prevention & Control of Pollutlon) Act, 1974, as amended.
2. This CCA is granted for the period up to 31.03.2024, under Section-21 of the Air
(Prevennon & Control of Pollution) Act, 1981, as amended.
3. This CCA is granted for the period of 31.03.2024, under the Hazardous and Other Waste
'(Management & transboundary Movement) Rules, 2016 as amended.
4. Pr_oduction Capaelty:
i . .
: Declared by the industry . Permitted by Board
} . T . ‘Raw Material/ _
S. |- Raw MaterialV/ S : ‘Feedstock o
’ INo.|  Feedstock | Finished Product (KLD) Finished Product (KLD)

(M3/Day)

C-Heavy/ B-Heavy

o C-Heavy/ B-Heavy

Ethanol/ENA/RS-60 KLD

Ethanol/ENA/RS-60 KLD

" Molasses- : & Molasses- &
372 M*/Day ~ Ethanol-60 KLD - 372 M*/Day Ethanol-60 KLD
Clean Envirbn'-h::cﬁt_:gn;d.--Healthy Life Style
W THEer q R AT il
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-5, Productlon Process Infrastructu re:

B Tt “Declared by the unit . Permitted by
“S.no. Number of _ Capaclty_ Type of Type of ~ the Board
' fermenters .- {of fermentation Distillation -

0w ¢ |'fermenters | technology
R X (. & adopted - . . _

. 07 6.5 Feed Batch Molasses As declared by

' : based Unit.
Molasses storage infrastructures:

Declared by the unit Permitted by SPCB

Capacity Ne. of tanks No. of lined pits* '
6000 Qtl, & | 02 Nos. NA 6000 Qtl. & 85000 Qth. (02 Nos.)
85000 Q. ] o ‘

*The unit shall not store molasses in Kaccha/ unlined pits.

6. Water Conservation:

A. Fresh water Consump'tlon _'
i. The unit shall obtain permission / NOC from State or Central Ground Water Authority
for Groundwater abstraction and shall comply with the conditions mentuoned in the

NOC.

ii. Industry shall install separate sealed cahbrated Electro Magnetic Flow meters with flow
. totalizer at all water abstraction sources, utilization lines- process, domestic and boiler.

iti.
uttlization.
v,

consented product type.

The industry shall maintain duly signed 1ogbook of fresh water consumption and §

The specific water consumption shall not exceed values mentroned below as per

Cateoory

Specific Water Consumption not to exceed

' B heavy / C-Heavy

8-10KL/KL of product

. 6-8KL/KL of product

Cane syrup/ sugar cane juice .

Declared by the

CGWA

Permitted by NOC
_Industry issued by CGWA | conditions
No. of bore wells ' 01 - - 0l ' Tobe
Daily quantity of water to be 200 KLD 500 KLD complied.
ab stracted (KLD) '

B. Efﬂ went generatlon, treatment and dlsposal
i The quantity of maximum specrﬁc effluent generatlon shall be as specrf ied below:

. Category-

Specific spent wash generatlonS, not to
exceed

B heavy / C Heavy .

6-‘8KL;’KL of product

Cane syrup/ su gar cane Julce

4-6KL/KL of product -

'The quantity of maxrmum darly et’ﬂuent generatlon & discharge should not be more than

the followmg

X S No - Kind of . Maximum daily | = Maximum Treatment
. Effluent - -generation. da:ly discharge, Faclllty and
- - T (KLD) Drscharge pomt

Clean Envnronrnent and Healthj Lil‘e Style
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‘Domestic

1 - ¢ I5KLD ' Septic Tank &
N - - Soak Pits.

2 Industrial 720 M*/Day Zero Liquid Discharge (ZLD)

| (Spent'wash)" (Through MEE & Spray Dryers).

iii. Arrangement should be made for collection of water used in process and domestic

v,

vi.

effluent separately in closed water supply system. It should be ensured that domestlc
effluent should not be discharged in the storm water drain.

The domestic effluent should be treated in sewage treatment plant (STP) and it should be
in conformity with the norms of treated effluent as stipulated in E.P. Rules, 1986 as
amended.

The unit shall identify recipient drains/ rivulets and their u/s & d/s locations in
consultation with SPCB for monthly monitoring by industry to ensure ZLD from
distilleries within 30 days. The monitoring report shall be submitted to CPCB on monthly
basis.

S.No. | Name of recipient Latitude Longitude Name of the
drain/rivulets recipient river
1. u/s of Laksar drain | 28°44'59°N | 78°01'40”E Banganga
2. d/s of Laksar drain | 29°44'36”°N 78°01'53"°E Banganga

The industry shall maintain Zero Liquid Discharge (ZLD). ZLD refers to installation of
facilities and system which will enable industrial effluent (all streams) for absolute
recycling of or re-use in to industrial processes and converting solute (dissclved organic
and in-orgz]nic compounds / salts) into residue in solid form by adopting method such as
concentration/ evaporation/drying. ZLD will be recognized and certified based on two
broad parameters that is, water consumption versus waste water reused or recycled
(permeate) and correspondingly solids recovered (percent total dlssolved / suspended
solids in effluents).

C. Effluent Management Infrastructure:

7500 x 01 nos.

Bio-digester . .
S.no. | No.of Designed Sludge generation Methed of disposal/
digesters Capacity (m3) from digester utilization of sludge

1. 03 10000 x 02 nos. -- MEE & Spray Dryers

Multi Effect Evaporator (MEE)

S.No.| Nos.of | Design Capacity Type of Mass flow meter
MEE (m3) . technology of installed at inlet and
MEE (stages) outlet of MEE
l. 02 Nos. 5028 Sq. Meter Multi-Effect ' Yes.
Evaporation

Condensate Polishing Unit (CPU):

**For treatment of MEE condensate and other low-strength effluent
S.No. | Design Type of | Sources of effluent | Quantity | Quantity of
' Capacity (n3) | technology of | coming into CPU | of treated | CPU shudge
- | CPU -with Quantity effluent (&  its
' : : from | disposal
CPU and | mechanism
its -
utilization
1050 USAB Condensate of 485 KLD Sludge
MEE | Reused in | Drying Bed.

WH YT T TR S Il
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v,

Reverse Osm

* water recirculation points like make up water for cooling tower

To be used
as manure.

osis (RO) system__
No. of stages

“Quantity of RO | Quantity of RO reject
permeate (m3) & | (m3) &  disposal
‘purpose of | mechanism

utilization

Design
| Capacity (m3)

All process and non-process effluents such as Spent lees, Process condensates, Boiler RO
reject, CT blowdown, Softener/DM plant backwash, Pump gland cooling water eic. should
be treated through CPU and recycled back in the process.

The unit shall install mass flowmeters with totalizers at inlet and outlet of Multi Effect

Evaporator (MEE) (concentrate) and shall connect the same with CPCB and Uttarakhand

pPollution Control Board’s servers.

The unit shall install electromagnetic flowmeters with totalizer at CPU inlet & outlet and at
s & in process. The unit shall
have separate energy meter for ETP/CPU and maintain the duly signed logbook of the same-
The unit shall maintain duly signed logbooks of spent wash generation, MEE feed, MEE
condensate, MEE concentrate, CPU inlet & outlet, cooling tower make up water and treated
effluent reused in process. s

The unit s?f?ll ensure proper marking/and c
industrial effluent accordingly.

olour coding of all tine pipelines carrying -

Distillerics opting for Bio-composting;

.
Il

.

iv.

vi

acity of lagoon for storage of concentrated spent wash after ME.E t0 be

The final storage ¢ap
utilized in bio-composting shall be strictly restricted to thirty days equivalent of concentrated
tration shall be

spent wash (40% by volume of spent wash generated and solid concen
maintained 30%). The lagoon shall be impermeable and properly lined.

Detéils of lagoons

clared by unit

of | Capacity

No of Dimensions
lagoon (m3)

Lagoons

1925 x 02 nos.
1372 % 01 nos.

72 x25%x33 Meter
14x28x 3.5 Meter

T As declared by Unit.

For concentrated spent wash having total solids 27 - 30 %, the filler material (press mud) to

spent wash ratio prescribed is 1: 1.6 for 60 days’ cycle.

Impervious cO
shoutd be made. available. - The unit shall strictly implement the Standard Qperating

Procedure (SOP) for Bio-composting operation for Molasses based disti

h__ttps:ifcpcb.nic.in/ngrbaf'Biocomposting_SOP_for distillefy—Final_l0.08.2018.pdﬂ.
“The unit having uncovered bio-compost area, shall stop its bio-compost activities' in
‘mo:nsoon period (July ~September). The unit shall make extra land arrangements for storage

“for press mud and ready bio-compost..

Clean Environment and Healthy Life Style
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vi. -Unit must_._ins'ta_llg.ah'd:::fn'aiiﬁfﬁ'in‘__’onl-ine' connectivity of PTZ web cameras at the bio-compost
b yard and lagoons With serverof CPCB and Uttarakhand Pollution Control Board’s servers. ]1
( - vii. Details of Bio-composting area requirement; as permitted by the Board: S

N

[S.No. | Totalarea | -Activearea for bio- | Covere | Uncover | Number of : o
’ 1 - - | “forbio- - |~ . composting darea | edarea | Piezometric | RO |
% .| composting | (excluding the Jand (Acres) | (Acres) wells ' RN
S - arrangements for | | available - |
} . storage for press BN around the | - R
mud and ready bio- compost
b L ' - compost) “
) 1. | 14.02Acres | 1402 4.28 6.74 01 '
viii. Obtaining valid registration/certification for the production and quality of bio-enriched
} Organic manure (bio compost) as per Gazette Notification S.0. 2776 (E) dated 10.10.2015
5 under the Fertilizer (Control) Fourth Amendment Order, 2015 issued by Ministry of
Agriculture and Farmers Welfare (Dept. Of Agriculture, Cooperation and Farmers Welfare)
3 from the Ministry of Agriculture/ concerned agency — within a time period of four months.
ix. The finished bio-compost shall be packed in sealed poly bags super scribed with quality and
?) composition of bio compost along with the name of the manufacturer industry. ' :
x. ' The unit shall maintain a record of procurement/ availability of press mud, sell of compost
» and compost quality on monthly basis. _
xi. The unit shall not be sale ready bio-compost in open tractorsfirolleys. -
P xii. The Unit shall use bio-compogting year only up to December, 2023. Thereafter, po
3 fresh concentrated spent was shall be disposed through Bio-Composting yard and
spend wash shall be totally disposed th rough spray dryers,
’ Distilleries opting for Incineration;
» i, Minimum Solid % in feed for slop fired incinerator shall be 55-60% in case of C-Heavy and
' B-Heavy molasses as feedstocks and 50-55% in case of sugar syrup/sugarcane juice as
® - feedstock. . - . C ' o
% ii. Maximum storage of raw spent wash utilized in MEE followed by incineration shall strictly
be restricted to seven days (07) equivalent of concentrated spent wash generated. Excess
) storage facilities beyond this shall be levelled and dismantled. ' e '
. The unit shall collect ash generated from Incineration boiler through screw/belt conveyor
P from common silo and should be disposed of as fertilizer or for any other use. -

Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely
affect the air quality, becoming air borne by wind or regime during rainy season by flowing
along with storm water. Direct exposure of workers to fly ash & dust shall be avoided.

The unit shall sell potash rich ash to industries for potash recovery plant, Fertilizer
Company or sell the ash to the farmers after meeting FCO conditions.

i, Unit shall dispose the spent wash through MEE followed by use of concentrated spent wash
(as stated in point i) fuel in the Incineration boiler of appropriate TPH. S

S.no. | Type | Capacity |Type  of Quantity | Quantity | Method
of  |of ‘Boiler | subsidiary ~[of of  ashjof ~Ash
Boiler | (TPH) | fuel used subsidiary | generated | Disposal

~consumed | .
7] (MT/day)
.. ~NA-- '

" Clean Environnient and Healthy Life Style
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_ Distilleries opting for dryer, S
.. i. -Minimum Solid:% in feed for. dryer shall be 40-45%.
C ii.  Maximum, storage of ‘Bio-methanated spent wash utilized in dryer shall strictly be
‘restrictedr to seven clays (07) equivalent of concentrated Bio-methanated spent wash
- generated. Excess storage facilities beyond this shall be leveiled and dismantled.-
“iii.  The unit shall collect powder produced from dryer in common silo and should be disposed
- ofas fertilizer. _
_iv. Unit shall dispose the spent. wash through Bto—methanatlon followed by Blo-methanated
-spent wash MEE followed by use of concentrated blo-methanated

D. Domestlc sewage
i The domestic effluent should be treated Separately in sewage treatment plant/ soak plt S0

that it should be in conformity with the following norms.

Trade effluent and domestlc sewage shall be treated separately and also to be monitored for
compliance w.r.t. notified norms separately. However, Single outlet can be provided after

2
P
»
?
»
P
?
»
?
d | mixing for outside disposal.
>
b
’
»
J
’
»
»
d
’

ii.  Industry shall install the flow meter at STP inlet and outiet and maintain the daily Iogbook.
iii.  Industry shail explore the possibility to recycle the treated used water shall be utilised in
- "gardening, irrigation, industrial utility and toilet flushing to minimise the fresh water
consumption up to 20 % per year.

7.; Air pollution mitigation: _
The industry shall use following fuel and instail ai‘ pollution control devices (APCD) of
adequate capacity to comply with the following;

Stack . . . 5
o Air Pollution Control { Stack Emission
No. Equipment - Fuel used h?:s)h t Device (APCD) - standards.
I Spray Dryer iBagasse-168 _
' (45 TPD)” PD :
40 Wet Scrubber PM-150 mg/N M*

Spray Dryer: | Biogas-1500

L. _STPD) | Miay

ii. The industry shall operate in 2 manner so that all emissions be emitted through desrgnated _
chimney/stack only. Porthole, platform and stairs shall be provxded as per prescribed
guidelines for stack emission monitoring.

iii. The APCS will be maintained and operated in such a manner that emissions always

conform to the standard laid down under the E.P Act 1986 as amended. The ash generated

from the Boiler shall be disposed of properly in such a manner that not affect the -

environment adversely. .

The unit shall install Online Stack Emlssmn Momtormg System (OEMS) for PM and

- ensure with its connectmty (24x7) to CPCB server and Uttarakhand Poltution Control

- Board’s dashboard. -

*. The unit shall submit manual stack emlsswn momtormg report and ambient air quality report

~ on quarterly basis during operation of the plant, "

 Woater shall be sprinkled on the roads and premises for suppresswn of road dust. .

»" Thee solid waste namely boiler ash shall be disposed of properly and ensure that there i Is no

_mgmve emission from their transportation, storage and handling.

I, The industry shall provide ports-in the - chimney/stack and facdmes such as ladder,

platform etc. as per requirement for monitoring the-air emissions and the same shall be -

op en for mspectlon and use at all time) by the Board's staff, the chzmney/stack attached' '

Clean Envlronment and Healthy Life Style
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L to various sources of emission shall be designated by number such as S-1, §-2 etc. and
these shall be painted/ displayed to facilitate identification. o

8. Noise Pollut;on Mitigation: - .
i Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic

enclosure as is required for meeting the ambient noise standards for night and day time as

prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -
B Standards for Noise level in db.(A) Leq
) - Industrial Area _ Commercial Area
Day | Night Day Night
75 70 65 | 55

Day time: from 6.00 am. to 10.00 p.m., Night times from 10.00 p.m. to 6.00 am.

ii. The industry shall take adequate measures to ‘contro! of noise from its own source so as to

- comply with the standards as may be applicable. _
iii. The industry shall provide acoustics enclosure on DG sets as per Environment (Protection)

Rules, 1986.

! 9. Conditions under Hazardous and Other Wastes .(Management and Transboundary

Movement) Rules, 2016: -
Hazardous Waste Management: ]

i, Nunfber of authorization and date of issue: As above}

) ii. Reference of application (No. and date)  : As above.
iii. The Factory Manager of M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. is

J hereby granted an authorization for generation, collection, reception, storage, transport,

reuse, recycling, recovery, pre-processing, co-processing, utilization, treatment, disposal
) or any other use of hazardous or other wastes or both on the premises situated
) at Laksar, District Haridwar (Uttarakhand).
) " Details of Authorization _ . _
i SL. . Category of Authorised mode of Quantity
» No. Hazardous Wasteas per disposal or recycling (tonfannum)

t h ¢ Schedules I, IY and III of or utilisation or co-
D these rules processing, etc.
NA--

iv. The authorization shall be valid fora period of ... NA........ ,
v. The authorization is subject to the following general and specific conditions

(Please specify any conditions that need to be imposed over and above general conditions,
if any): ' _ :

A. General conditions of authorization: |
The authorized person shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under. _ _
The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the State Pollution Control Board. - .

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization. ' :

- Any unauthorized change in personnel, equipment ot working conditions as mentioned in the
- application by the person authorized shall constitute a breach of his authorization. - -

- Clean En_\'rirdn'ni_?nt" and Healthy Life Style
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The person authonzed shall xmplement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site-specific possible scenarios such as
spillages, leakages, fire etc. and their possible impacts and also carry out mock drill in this

regard at regular interval of time;
The person authorized shall comply with the provisions outlined in ‘the Central Pollution

~ Control Board guidelines on “Implementing Liabilities for Environmental Damagcs due to

10.

1.

12,

13.

14,

,Handlmg and Disposal of Hazardous Waste and Penalty

It is the duty of the authorized person to take prior permission of the State Pollution Control

Board to close down the facility.
The imported hazardous and other wastes shall be fully 1nsured for transit as well as for any

accidental occurrence and its clean-up operation.
The record of consumption and fate of the imported hazardous and other wastes shaIl be

maintained.

The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorization.

The importer or exporter shall bear the cost of import or export and mitigation of damages if

any.
An application for the renewal of an authorization shall be made as laid down under these

Rules.
Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to

time,
Annual return shall be iled by June 30th for the period ensuring 31st March of the year,

General Conditions
I.

Environmental management system:
i. Industry shall setup the environmental management cell including unit head,

purchase/store manager, process. operation head, ETP in charge to eﬂ"ectwely

monitoring of environmental compliance
ii. Industry shall setup the environmental laboratory for testing of minimum wastewater
quality parameters like pH, TSS, BOD, COD, MLSS and DO to effectively momtonng

of ETP control parameters and ETP discharge norms.

The applicant shall get analyses the samples of effluent/emission/hazardous wastes at least

once in a three month from the laboratory recognized by the MOEF&CC and shall report to
the SPCB.

The applicant shall however, not without the pnor consent of the Board bring into use any
new or altered outlet for the discharge of effluent or gases emission or sewage waste from
the unit.

Treated waste water and domestic waste water shall be disposed jointly at one disposal
point. The applicant shall provide discharge measurement equipment at final disposal point.
The applicant shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions with 30 days of receipt of this CCA. If, at any point of time, it
is found that the industry‘is not complying with stipulated conditions or any further
direction/instruction issued by the Board, legal action shall be initiated against the applicant.
Thae applicant shall maintain good housekeepmg All valves/plpesfsewerldrams etc. must be

leak-proof.
The industry shall prov:de uninterrupted entry to this STP’s/ETP’s inlet and outlet pomts

Ai r Pollution Control equipment and stack for smooth sampling/monitoring of effi mency of

.po llution control measures.

. The industry shall provide “Inspection Book™ at the time of inspection to the Board’s.
- ofEicials. Whenever due to any accident or other unforeseen act or event, such emission

occurs or is apprehended to occur in excess of standards la;d down, such information shall

Clean Environment a:_ld Hea lth%;]..lfe Style
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13.

14,
15.

17.

18.
19.

20.

Copy to:

be reported to the Board’s offices and all other concerned offices. In case of failure of -
pollytion control equipment, the production process connected to it shall be stopped with
immediate effect L o
In case of any damage to the agriculture productivity, human habitation etc. by the
operation: of industry, it shall be imperative to stop production in the industry with
immediate effect and such information shall be reported to Board’s offices. The indus_tfy

. shall be liable to pay compensation also in such cases as decided by the Competent

Authority,
The applicant shall apply before the 60 days of expiry of CCA or any change in production

types/production capacity/manufacturing process/capacity enhancement ete. or any change
in effluent discharge point or emission point.

. The Board reserves the right to revoke/add/modify any stipulated conditions issued along

with CCA, as may be necessary. _
Any unauthorized change in personnel, equipment as working condition as mentioned in the

application by the person authorized shall constitute a breach of his authorization. _

It is the duty of the authorized person to take prior permission of the Board to close down
the facility.

The authorization is valid for temporary storage of Hazardous Waste within premises only.

It is duty of the authorized person to take prior permission of this Board to close and clean
up the facility for treatment, storage and disposal of hazardous waste,

Industry shall submit the latest copy of Audit Balance sheet/C.A. Certificate (Fixed A ssets +
Current Assets-Current Liabilities) so that the Consent fee payable by the industry may be
verified, _ _
Generated hazardous waste shall be stored temporarily in the factory premises and disposed
of through authorized TSDF after obtaining the authorization from the Board

Unit shall develop green belt as per the protocol of Central Pollution Control Board.

The indusiry shall comply with the provisions of Environment (Protection) Amendment,
Rules 2018 notified by MoEF&CC by Notification no 49 Dt. 25.01.2018, Environment
(Protection) Act 1986, Water (Prevention and Control of Pollution) Act, 1974 as amended,
Air (Prevention and Control of Pollution) Act, 1981 as amended, Plastic Waste Management
Rule 2016, E-Waste (Management and Transboundary Movement) Rules 2016 (whichever is
applicable). : : -

If closure order is issued by CPCB or SPCB against the unit then. CCA will remain
suspended during the closure perioc’. After ensuring the compliance and after revocation of ¢
the closure order, the CCA will automatically be effective from the date of issuance of the
closure revocation/modification order with additional conditions mentioned in the closure

revocation/modification order. '
(SJA%;@

Member Secretary

Regional .Ofﬁcer, Uttarakhand Pollution Control Board, Regional Office, Roorkee

(Haridwar) for information and compliance. /

Member Secretary
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Web : hitp-/ncof. dametmc in

@ Email: ME&Q o .
<k AW Ty Government of India
% ' ' G o R B PR -

Ministry of Agriculture & Farmers Welfare
o, venftar @ Pea e R

g fer Bd Ix

Deparb'nent of Agricultuse, Cooperation and Farmers Welfare

&Y 01202764906, 2764212
Fax : 0120-2764 901

@)

L T

N REGIONAL CENTRE OF ORGANIC FARMING (HQ-NCOF)
5133' E, FHEU SEX TN, SWITATATT 201002 Mapur Road, Kamla Nehru

Nagar, Ghasshad-201002.
g qu oazwou RC (HQ) 349 Rt 247012022
QUALITY TEST REPORT OF SAMPLE : Bio-cisiched Organic Manure (62)
. [ Name of the sample sender/ fertilizer inspector | Chief Agriculture Officer Haridwar (UK) |
. '2.. | Nameofthe Organic fertilizer Bio-enriched Organic Manure Il
" {3. | Date of sampling ' o {20-12-202
14. | Code no of the sample as indicated by inspector . JP46

5. | Date of receipt of the sample at NCOF, Ghaziabad 26-12-2021

I?i Specification as per FCO- C:ﬁp::‘ ::;:::s [Varition Permissible Tolerance limit

1, Moisture, Content . 4% . Nill 3040

2. | Colour : Black Nill | Dark brown 10 black

13. { Odour No foul odour Nill" | Absence of foul odour.

4 Particle size - As per standard Nill - | Minimum 90% material should

' . pass'throu‘*h 4.0 mm 1S sieve .

5. | Total Viable Vount (N.P. 3 AND 60x10° T Nill | 50x 10°{within 3 months from |
In Bactena) or('N and k o _ the daie ! manufacture) S
Bacteria) : o ' - ' _ I
Bulk Dmsny (g/cm’) 072 Nill | <L0 |
Total orgamc ca:bon, (% by 1% Nill  { 14.0 minimum
weight). ~ ' -

- | Towal an'ogcn (% by wc:ght) 091% Nill | 0.8 minimum
Total- Phosphatcs (P;O,(% by - 0.92% : Nill { 0.5 minimum
weight) .
Total Potash (K0 % by wc:ght) L1% - - {_Nill  {0.§ minimom
NPKnutrient- Total N,P:()S and 332 b Nl {>3% ‘ .
K.0O nutrient ' ' o R "
CNrptie o 2 - Nl | <18
. {pH 6.9 ' __ Nill' | 65-8.0
. | Conductivity as dsm-1 35 K Nill | Not more than 4.0
Heavy meta] content, NEE S | {as mp/kg), maximum
Arsenic (25 AS20;) IR Nill - {10 | T
Cadmium(as Cd) . ' 46 -} |59
Chromium 14720 . Nill 50.00
__1Copper(as Cu) 12680 Nili _1300.00
¢ I'Mercury @sHg) 010 - Nl 015
~_|Nickel{asNj) - . 440 - - Nill 1500
| Zinc (as Za)  femea Nill_ ] 1000.00 T
dlead(asPb) 4840 - | "Nill {10000 3 .

Rnult— The sa.mple is Passed as pc.r FCO.
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R B N.S. SUGAR MILL, LAKSAR (BISTILLERY DIV!S%ON)

D'ate 1 Windrow | 2 Windrow | 3 Windrow 4 Windrow | 5 Wmdrow
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© Grams : SUGAR LHAKSAR
Phones: 0Ll332-2R4653
Fax: 01332-254655, 254460
E-mail:edprbns@yahoo. com :
CIN:074899DL1932PLCO00298

TIN :05002166908

.';-__Rm.ﬂaﬁadmxvmsmgﬁsugm Mitts Limited

-{Distiilery Division}-
Laksar 247663 (DIStt Handwar) Uttarakhand

' QISTILLERY UNIT

As per Sugar Mills record steam and Power consumption of the Distiltery unit

" during November, 2023,

. 1. Electricity: -

~ Average electricity consumption per hour = 2800 KW/Hr
Average Electricity consumption perday = 67200 KW/Day
2. Steam: -
Average Steam consumption per hour = 24 MT
}_Average Steam consumption per day = 576MT

M:Jmafdistiilerﬂr}_excke department




M/s RBNS Laksar (Distillery Div.)

B o ~ Sample collected during visit
“[s.No. - |Particular __pH__ | TDS(PPm) | TSS (PPm) | COD (PPm) | BOD(PPM)
1 [epuinlet 42 | 803 100 4000 1500
2, |cPuoutlet . 7.5 605 28 140 30
3 |MEEInlet 43 | 20200 4500 90000 30000
4. |MEE Outlet 3.9 82000 15200 66667
'$"" - |MEE Condensate ' 3.8 19 il 1200
. “[Raw Spent Wash 4.1 100000 4100 46667
o
i
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s HEAD OFFICE
i’;%:;i Q‘& Ej FE Uttarakhand Pollution Control Boaral
Yol \ ;9/ Lifestyle For “Gauradevi Paryavaran Bhawan”
AN/ d N’ Environment 46B, IT Park, Sahastradhara Road, Dehraclun
UKPCB E-mail : msukpeb@yahoo.com, Phone No.-0135-2607 092

Letter No.: UKPCB/HO/Con-U-2/2023/9 2p

To,

Date: 06 .10.2023
REGD», POST

M/S Rai Bahadur Narayan Singh Sugar Mills Ltd.,
(Distillery Unit)

Laksar, Distt. Haridwar

(Uttarakhand)

Subject:  Consolidated Consent to Operate and Authorisation hereinafter referred to as

the CCA (Consolidated Consent & Authorization) Renewal under Section- 25 of
the “Water (Prevention & Control of Pollution) Act., 1974”and under Section- 21
of the “Air (Prevention & Control of Pollution) Act, 1981”and Authorization
under “Rule -6(2)”of the “Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016”notified under “Environment
(Protection) Act, 1986”as applicable (to be referred hereinafter as Water Act, Air

Act and HW Rules respectively).

Application No. 2775076
Date:- 13.03.2023

CAF ID: 9158
CCA (Renewal)

Consolidated Consent and Authorization (CCA):

CCA is hiereby granted to M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. (Distillery
Unit) located at Laksar, Distt. Haridwar (Uttarakhand) subject to the provisions of the Water
(Prevention and Control of Pollution) Act, 1974; the Air (Prevention and Control of

Pollution) Act,

1981 and the Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016 and the orders that may be made further and
subject to following terms and conditions:

152

This CCA is granted for the period up to 31.03.2024, under Section-25 of the Water

1.
(Prevention & Control of Pollution) Act, 1974, as amended.
2. This CCA is granted for the period up to 31.03.2024, under Section-21 of the Air
(Prevention & Control of Pollution) Act, 1981, as amended.
3. This CCA is granted for the period of 31.03.2024, under the Hazardous and Other Waste
(Management & transboundary Movement) Rules, 2016 as amended.
4. Production Capacity:
Declared by the industry Permitted by Board
. Raw Material/
S. | Raw Material/ Feedstock _
No Feedstock Finished Product (KLD) (M3/Day) Finished Product (KLD)

C-Heavy/ B-Heavy
Molasses-
372 M*/Day

Ethanol/ENA/RS-60 KLD
&
Ethanol-60 KLD

C-Heavy/ B-Heavy
Molasses-
372 M*/Day

Ethanol/ENA/RS-60 KLD
&
Ethanol-60 KL.D

Clean Environment and Healthy Life Style
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5. Production Process Infrastructure: _

Declared by the unit Permittesd By
S.no. Number of Capacity | Type of Type of the Boardl
fermenters of fermentation Distillation R
fermenters | technology
(M3 adopted
1 07 6.5 Feed Batch Molasses As declarexd by
based Unit.

Molasses storage infrastructures:

Declared by the unit Permitted by SPCB
Capacity No. of tanks No. of lined pits*
6000 Qtl. & | 02 Nos. NA 6000 Qtl. & 85000 Qtl. (02 Nos.)
85000 Qtl. -

*The unit shall not store molasses in Kaccha/ unlined pits.

6. Water Conservation:
A. Fresh water Consumption

i. The unit shall obtain permission / NOC from State or Central Ground Water Auth ority
for Groundwater abstraction and shall comply with the conditions mentioned in the C
NOC.

Industry shall install separate sealed, calibrated Electro Magnetic Flow meters with flow
- totalizer at all water abstraction sources, utilization lines- process, domestic and boiler,
The industry shall maintain duly signed logbook of fresh water consumption and

utilization.
The specific water consumption shall not exceed values mentioned below as per

consented product type.

il.

iii.

Specific Water Consumption not to exceed
8-10KL/KL of product
6-8KL/KL of product

Category
B-heavy / C-Heavy
Cane syrup/ sugar cane juice

Declared by the | Permitted by NOC | CGWA

Industry issued by CGWA | conditions
No. of bore wells 01 01 To be
Daily quantity of water to be 200 KLD 500 KLD complied.
abstracted (KLD)

B. Effluent generation, treatment and disposal:
i. The quantity of maximum specific effluent generation shall be as specified below:
Specific spent wash generation$, not to |

exceed

Category

6-8KL/KL of product
4-6KL/KL of product

.| B-heavy / C-Heavy
Cane syrup/ sugar cane juice

ii. The quantity of maximum daily effluent generation & discharge should not be more than

the following:
S.No. Kind of Maximum daily | Maximum Treatment
Effluent generation daily discharge, Facility and
(KLD) Discharge point

Clean Environment and Healthy Life Style
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I Domestic 15 KLD Septic Tan k &
Soak Pit 5,
2 Industrial 720 M*/Day Zero Liquid Discharge (ZLL))
(Spent wash) (Through MEE & Spray Dryers).

Arrangement should be made for collection of water used in process and domestic
effluent separately in closed water supply system. It should be ensured that domestic
effluent should not be discharged in the storm water drain.

The domestic effluent should be treated in sewage treatment plant (STP) and it sh.ould be
in conformity with the norms of treated effluent as stipulated in E.P. Rules, 1986 as

amended.
The unit shall identify recipient drains/ rivulets and their u/s & d/s locations in

consultation with SPCB for monthly monitoring by industry to ensure ZLLD) [rom
distilleries within 30 days. The monitoring report shall be submitted to CPCB on monthly

basis.

S.No. | Name of recipient Latitude Longitude Name of the
drain/rivulets recipient river
I /s of Laksar drain | 28°44'59°N |  78°01'40”E Banganga
2. d/s of Laksar drain | 29%4436°N |  78°01'53’E Banganga

The industry shall maintain Zero Liquid Discharge (Z1L.D). ZLD refers to installation of

facilities and system which will enable industrial effluent (all streams) for absolute
recycling of or re-use in to industrial processes and converting solute (dissolved organic
and in-organic compounds / salts) into residue in solid form by adopting method such as
concentration/ evaporation/drying. ZLD will be recognized and certified based on two
broad parameters that is, water consumption versus waste water reused or recycled
(permeate) and correspondingly solids recovered (percent total dissolved / suspended

solids in effluents).

C. Effluent Management Infrastructure:

Bio-digester

7500 x 01 nos.

S.no. No. of Designed Sludge generation Method of disposal/
digesters Capacity (m3) from digester utilization of sludge
I 03 10000 x 02 nos. -- MEE & Spray Dryers

Multi Effect Evaporator (MEE)

S.No. Nos. of Design Capacity Type of Mass flow meter
MEE (m3) technology of installed at inlet and
MEE (stages) outlet of MEE
02 Nos. 5028 Sq. Meter Multi-Effect Yes.

Evaporation

Condensate Polishing Unit (CPU):
**For treatment of MEE condensate and other low-strength effluent

S.No. | Design Type of | Sources of effluent | Quantity | Quantity of
Capacity (m3) | technology of | coming into CPU | of treated | CPU sludge
CPU with Quantity effluent & its
from disposal
CPU and | mechanism
its
utilization
1050 USAB Condensate of 485 KLD Sludge
MEE Reused in | Drying Bed.
Clean Environment and Healthy Life Style
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cooling To b e wged
and as m anwire,
processes.
Reverse Osmosis (RO) system : !
S.No. | Design No. of stages | Quantity of RO | Quantity of RO reject
Capacity (m3) permeate (m3) & | (m3) & dispeosnl
purpose of | mechanism
utilization
1. The Unit shall establish RO system of appropriate capacity by March, 2024.

All process and non-process effluents such as Spent lees, Process condensates, Boilesr RO
reject, CT blowdown, Softener/DM plant backwash, Pump gland cooling water etc, s hould

be treated through CPU and recycled back in the process.
The unit shall install mass flowmeters with totalizers at inlet and outlet of Multi IFiffect

Evaporator (MEE) (concentrate) and shall connect the same with CPCB and Utta ralkhand
Pollution Control Board’s servers.

The unit shall install electromagnetic flowmeters with totalizer at CPU inlet & outlet and at
water recirculation points like make up water for cooling towers & in process. The unit shall
have separate energy meter for ETP/CPU and maintain the duly signed logbook of the szaime.
The unit shall maintain duly signed logbooks of spent wash generation, MEE feed, MEL
condensate, MEE concentrate, CPU inlet & outlet, cooling tower make up water and treated

effluent reused in process.

The unit shall ensure proper marking/and colour coding of all the pipelines carrying.

industrial effluent accordingly.

Distilleries opting for Bio-composting;

1.

ii.

The final storage capacity of lagoon for storage of concentrated spent wash after M.E.E (o be
utilized in bio-composting shall be strictly restricted to thirty days equivalent of concent rated
spent wash (40% by volume of spent wash generated and solid concentration shall be
maintained 30%). The lagoon shall be impermeable and properly lined.

Details of lagoons

Declared by unit Permitted By Board

S.no. | No of | Dimensions of | Capacity of
Lagoons | lagoon lagoon (m3)
Iy 03 nos. 22 x 25 x 3.5 Meter | 1925 x 02 nos. As declared by Unit.
14 x 28 x 3.5 Meter | 1372 x 01 nos.

For concentrated spent wash having total solids 27 - 30 %, the filler material (press mud) to
spent wash ratio prescribed is 1: 1.6 for 60 days’ cycle.

Impervious compost yard area based on material balance (plus ready compost storage area)
should be made available. The unit shall strictly implement the Standard Operating
Procedure (SOP) for Bio-composting operation for Molasses based distilleries. (Link:
https://cpeb.nic.in/ngrba/Biocomposting_SOP_for_distillery-Final 10.08.2018.pdf).

The unit having uncovered bio-compost area, shall stop its bio-compost activities in
monsoon period (July —September). The unit shall make extra land arrangements for storage

for press mud and ready bio-compost.

Clean Environment and Healthy Life Style
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vi. Unit must install and maintain online connectivity of PTZ web cameras at the bio-compost
yard and lagoons with server of CPCB and Uttarakhand Pollution Control Board’s sew'vers.
vii. Details of Bio-composting area requirement; as permitted by the Board:

S.No. Total area Active area for bio- | Covere | Uncover | Number of
for bio- composting darea | edarea | Piezometric
composting | (excluding theland | (Acres) | (Acres) wells
arrangements for available
storage for press around #he
mud and ready bio- compost
compost) :
1, 14.02 Acres 14.02 4.28 9.74 0l D)

viii. Obtaining valid registration/certification for the production and quality of bio-enriched
Organic manure (bio compost) as per Gazette Notification S.0. 2776 (E) dated 10.10.2015
under the Fertilizer (Control) Fourth Amendment Order, 2015 issued by Ministry of
Agriculture and Farmers Welfare (Dept. Of Agriculture, Cooperation and Farmers Welfare)
from the Ministry of Agriculture/ concerned agency — within a time period of four mo nths.

ix. The finished bio-compost shall be packed in sealed poly bags super scribed with quality and
composition of bio compost along with the name of the manufacturer industry.

X.  The unit shall maintain a record of procurement/ availability of press mud, sell of compost
and compost quality on monthly basis.

xi. The unit shall not be sale ready bio-compost in open tractors/trolleys.

xii. The Unit shall use bio-composting year only up to December, 2023. Thereafter, no
fresh concentrated spent wash shall be disposed through Bio-Composting yard and
spend wash shall be totally disposed through spray dryers.

Distilleries opting for Incineration;
i, Minimum Solid % in feed for slop fired incinerator shall be 55-60% in case of C-Heavy and

B-Heavy molasses as feedstocks and 50-55% in case of sugar syrup/sugarcane juice as
feedstock.

il.  Maximum storage of raw spent wash utilized in MEE followed by incineration shall strictly
be restricted to seven days (07) equivalent of concentrated spent wash generated. Excess
storage facilities beyond this shall be levelled and dismantled.

iii. The unit shall collect ash generated from Incineration boiler through screw/belt conveyor
from common silo and should be disposed of as fertilizer or for any other use.

iv. Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely
affect the air quality, becoming air borne by wind or regime during rainy season by flowing
along with storm water. Direct exposure of workers to fly ash & dust shall be avoided.

v. The unit shall sell potash rich ash to industries for potash recovery plant, Fertilizer
Company or sell the ash to the farmers after meeting FCO conditions.

vi, Unit shall dispose the spent wash through MEE followed by use of concentrated spent wash
(as stated in point i) fuel in the Incineration boiler of appropriate TPH.

S.no. | Type | Capacity | Type of | Quantity | Quantity | Method
of of Boiler | subsidiary of of ash | of  Ash
Boiler | (TPH) fuel used subsidiary | generated | Disposal

fuel (MT/day)
consumed |-
(MT/day)

--NA--

Clean Environment and Healthy Life Style
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Distilleries opting for dryer;

i.
ii.

Minimum Solid % in feed for dryer shall be 40-45%.

Maximum storage of Bio-methanated spent wash utilized in dryer shall stwict:ly be
restricted to seven days (07) equivalent of concentrated Bio-methanated spent wangh
generated. Excess storage facilities beyond this shall be levelled and dismantled.

The unit shall collect powder produced from dryer in common silo and should be dis posed
of as fertilizer.

Unit shall dispose the spent wash through Bio-methanation followed by Bio-me thannted
spent wash MEE followed by use of concentrated bio-methanated.

D. Domestic sewage

i.

The domestic effluent should be treated separately in sewage treatment plant/ soak pit so
that it should be in conformity with the following norms.

Trade effluent and domestic sewage shall be treated separately and also to be monitored for
compliance w.r.t. notified norms separately. However, Single outlet can be provided afler

mixing for outside disposal.

Industry shall install the flow meter at STP inlet and outlet and maintain the daily logbook,
Industry shall explore the possibility to recycle the treated used water shall be utilised in
‘gardening, irrigation, industrial utility and toilet flushing to minimise the fresh water

consumption up to 20 % per year.

?. Air pollution mitigation:
The industry shall use following fuel and install air pollution control devices (APCD) of

ii.

fil, -

vi.
Vii.

viii.

adequate capacity to comply with the following;

Stack . . : .
S. Air Pollution Control | Stack Emission
No. Roegroent’ | Fyrel et h?:g)ht Device (APCD) standards
| Spray Dryer |Bagasse-168 .
] (45 TPD) TPD )
40 Wet Scrubber PM-150 mg/N M-
1 Spray Dryer |Biogas-1500
| (45 TPD) - MP/day

The industry shall operate in a manner so that all emissions be emitted through designated
chimney/stack only. Porthole, platform and stairs shall be provided as per prescribed
guidelines for stack emission monitoring.

The APCS will be maintained and operated in such a manner that emissions always
conform to the standard laid down under the E.P Act 1986 as amended. The ash generated
from the Boiler shall be disposed of properly in such a manner that not affect the
environment adversely..

The unit shall install Online Stack Emission Monitoring System (OEMS) for PM and
ensure with its connectivity (24x7) to CPCB server and Uttarakhand Pollution Control
Board’s dashboard.

The unit shall submit manual stack emission monitoring report and ambient air quality report
on quarterly basis during operation of the plant.

Water shall be sprinkled on the roads and premises for suppression of road dust.

The solid waste namely boiler ash shall be disposed of properly and ensure that there is no
fugitive emission from their transportatlon storage and handling.

The industry shall provide ports in the chimney/stack and facilities such as ladder,
platform etc. as per requirement for monitoring the air emissions and the same shall be
open for inspection and use at all time) by the Board's staff, the chimney/stack attached

157
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to various sources of emission shall be designated by number such as S-1, S-2 ete, and
these shall be painted/ displayed to facilitate identification.

8. Noise Pollution Mitigation:

.

ii.

111,

C 9,

p—

Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -

Standards for Noise level in db.(A) Leg
Industrial Area Commercial Area
Day Night Day Night
75 70 65 55

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

The industry shall take adequate measures to control of noise from its own source so as 10
comply with the standards as may be applicable.
The industry shall provide acoustics enclosure on DG sets as per Environment (Protection)

Rules, 1986.

Conditions under Hazardous and Other Wastes (Management and Transboundary

Movement) Rules, 2016: -
Hazardous Waste Management:

i. Number of authorization and date of issue: As above.

ii. Reference of application (No. and date)  : As above.

iii. The Factory Manager of M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. is
hereby granted an authorization for generation, collection, reception, storage, transport,
reuse, recycling, recovery, pre-processing, co-processing, utilization, treatment, disposal
or any other use of hazardous or other wastes or both on the premises situated
at Laksar, District Haridwar (Uttarakhand).

Details of Authorization

Sl Category of Authorised mode of Quantity
No. Hazardous Wasteas per disposal or recycling | (ton/annum)
t h e Schedules I, IT and III of or utilisation or co-
these rules processing, etc.
“NA- |

iv. The authorization shall be valid for a period of .....NA........
v. The authorization is subject to the following general and specific conditions
(Please specify any conditions that need to be imposed over and above general conditions,

if any):

. General conditions of authorization:

The authorized person shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.,

The authorization or its renewal shall be produced for inspection at the request of an officer

authorized by the State Pollution Control Board.

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization.

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

Clean Environment and Healthy Life Style
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The person authorized shall implement Emergency Response Procedure (ERP) for w=hiczh thlg
authorization is being granted considering all site-specific possible scenarios su ¢h 04
spillages, leakages, fire etc. and their possible impacts and also carry out mock dri Il Kn this
regard at regular interval of time;

The person authorized shall comply with the provisions outlined in the Central FPol lution
Control Board guidelines on “Implementing Liabilities for Environmental Damage s clu¢ to

Handling and Disposal of Hazardous Waste and Penalty”
It is the duty of the authorized person to take prior permission of the State Pollution C«onlrol

Board to close down the facility.
The imported hazardous and other wastes shall be fully insured for transit as well as [or any

accidental occurrence and its clean-up operation.
The record of consumption and fate of the imported hazardous and other wastes shall be

maintained.

. The hazardous and other waste which gets generated during recycling or reuse or recovery ofr

pre-processing or utilization of imported hazardous or other wastes shall be treatec] and
disposed of as per specific conditions of authorization.

. The importer or exporter shall bear the cost of import or export and mitigation of darma ges if

any.

. An application for the renewal of an authorization shall be made as laid down under these

Rules.

. Any other conditions for compliance as per the Guidelines issued by the Ministry of

Environment, Forest and Climate Change or Central Pollution Control Board from time to

time.

. Annual return shall be filed by June 30th for the period ensuring 31st March of the year.

General Conditions

Environmental management system:
I. Industry shall setup the environmental management cell including unit head,

purchase/store manager, process operation head, ETP in charge to effectively
monitoring of environmental compliance
Industry shall setup the environmental laboratory for testing of minimum wastewaler
quality parameters like pH, TSS, BOD, COD, MLSS and DO to effectively monitoring
of ETP control parameters and ETP discharge norms.
The applicant shall get analyses the samples of effluent/emission/hazardous wastes at least
once in a three month from the laboratory recognized by the MoEF&CC and shall report to
the SPCB. '
The applicant shall however, not without the prior consent of the Board bring into use any
new or altered outlet for the discharge of effluent or gases emission or sewage waste from
the unit.
Treated waste water and domestic waste water shall be disposed jointly at one disposal
point. The applicant shall provide discharge measurement equipment at final disposal point.
The applicant shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions with 30 days of receipt of this CCA. If, at any point of time, it
is found that the industry is not complying with stipulated conditions or any further
direction/instruction issued by the Board, legal action shall be initiated against the applicant.
The applicant shall maintain good housekeeping. All valves/pipes/sewer/drains etc. must be
leak-proof. ‘
The industry shall provide uninterrupted entry to this STP’s/ETP’s inlet and outlet points,
Air Pollution Control equipment and stack for smooth sampling/menitoring of efficiency of
pollution control measures.
The industry shall provide “Inspection Book™ at the time of inspection to the Board’s
officials. Whenever due to any accident or other unforeseen act or event, such emission
occurs or is apprehended to occur in excess of standards laid down, such information shall

ii.
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19,

20.

Copy to:

344

be reported to the Board’s offices and all other concerned offices. In case of fa ilure of

pollution control equipment, the production process connected to it shall be stopped with
immediate effect

In case of any damage to the agriculture productivity, human habitation etc. by the
operation of industry, it shall be imperative to stop production in the industry with
immediate effect and such information shall be reported to Board’s offices. The i ndustry
shall be liable to pay compensation also in such cases as decided by the Cormpetent
Authority.

The applicant shall apply before the 60 days of expiry of CCA or any change in pro duction
types/production capacity/manufacturing process/capacity enhancement etc. or any change
in effluent discharge point or emission point.

The Board reserves the right to revoke/add/modify any stipulated conditions issuecl along
with CCA, as may be necessary.

Any unauthorized change in personnel, equipment as working condition as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

It is the duty of the authorized person to take prior permission of the Board to close down
the facility.

The authorization is valid for temporary storage of Hazardous Waste within premises only.

It is duty of the authorized person to take prior permission of this Board to close and clean
up the facility for treatment, storage and disposal of hazardous waste.

Industry shall submit the latest copy of Audit Balance sheet/C.A. Certificate (Fixed Assets +
Current Assets-Current Liabilities) so that the Consent fee payable by the industry may be
verified.

Generated hazardous waste shall be stored temporarily in the factory premises and disposed
of through authorized TSDF after obtaining the authorization from the Board

Unit shall develop green belt as per the protocol of Central Pollution Control Board.

The industry shall comply with the provisions of Environment (Protection) Amendment,
Rules 2018 notified by MoEF&CC by Notification no 49 Dt. 25.01.2018, Environment
(Protection) Act 1986, Water (Prevention and Control of Pollution) Act, 1974 as amended,
Air (Prevention and Control of Pollution) Act, 1981 as amended, Plastic Waste Management
Rule 2016, E-Waste (Management and Transboundary Movement) Rules 2016 (whichever is
applicable).

If closure order is issued by CPCB or SPCB against the unit then CCA will remain
suspended during the closure period. After ensuring the compliance and after revocation of
the closure order, the CCA will automatically be effective from the date of issuance of the
closure revocation/modification order with additional conditions mentioned in the closure

revocation/modification order.

(S.K. Pattnaik)
Member Secretary

Regional Officer, Uttarakhand Pollution Control Board, Regional Office, Roorkee
(Haridwar) for information and compliance. i

.//r

Member Secretary
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N.C.R.B (uA.d1.3me.&ft)

LLF.-V (vhipa sifa wi -v)

FINAL FORM/ REPORT
e v RatE
(Under Section 173 Cr.P.C.)
(evs uhhar Gigar e 173 & sr=arta)

IN THE COURT OF : 310 fafee 591 i Stefism &€ 50 1 §07R (6 =armer H)

1. District (FSraT): geoa= TR P.S. (amT); T Year (ad): 2023
FIR No.(%.9.fx.€.): 0076 Date(f&AT®): 16/03/2023
2. Final Report / Charge Sheet No.(3ifaa feaid/amio vz g=ar.): 01

3. Date(f&AT®): 28/06/2023

4.S.No.(%.9.) Acts(arfaifmam) Sections (8TXTT)
1 a1 H 1860 277
2 =g St (sRgon) sifafam, 1972 51

5. Type of Final Form/Report(3ifas wrd/fraré &1 uem): 3w u
6. If FR Unoccurred(afe sifaw faré srafeq):
7.1f Charge sheet(afe amiy o7 i fvam): =
8.Name of 1.0. at the time of charge sheet(3MIT Ux &« & GUT e ATAHY &1 TH): SATYANARAYAN
Rank (4<): Sl (Sub-Inspector) No. (9.):
9. (a) (&) Name of complainant / informant (fsTaasdat/sReT 23 am &1 am):
ot affera g
(b) (&) Father's/Husband's Name (ftram/afa &1 amm)

10. Details of Properties/Articles/Documents recovered/seized during investigation and relied upon:

(SIT9 & R IXHE/Sed G R/aRq/eEara < &1 fararer Mg R a=ma mwm g):

S.No Property Estimated Value Police Station Property From whom/where | Disposal
Description (in Rs.) Register No. revered or seized

(h.6.) (Grufe &t e | (sgETiaa gea (a1 gFaty (pgT/Tpad Sed (Frereneon)
(%)) Toreet €.) raaT IITHE, $Hi TE)

11.Particulars of accused persons charge-sheeted (37 07 gif@a afig®i &1 foawom):
12.Particulars of accused persons - not charge sheeted(suspect) (3017 U3 gIi@€ 7 fHy my(w fege) sifvgat @ foawm):
S. No.(sh.9.): 1
(i) Name(ATH): IRATATE fSeeal daaX gRER ITEvs & Haleh Whether verified(aT geariia 22): &
(i) Father's/Husband's Name (firam/afe 1 =) :
(iii) Date/Year of birth(sFafafd/ad): 1993
(iv) Sex (Tefm): gow
(v) Nationality (T€taaT): WRa
(vi) Passport No.(arauié &.):
Date of Issue (ST @ @it fafa):
Place of Issue(SIT{l & &1 TYH):


MANISH JAIN
Typewriter
Annexure R/5:


346 162

N.C.R.B (Ta.41.3m.4ft)

ILF.-V (qhiga <fa wiH -V)

(vii)Religion (&r#):
(viii)Whether SC/ST/OBC (31 Tiei/ 31, S=iTial/ 3= fuws anf):
(ix) Occupation (<Taq1d):
(x) Address(qdT):
S.No.(%. Address Type (JdT &7 UhIY ) ?Address{trﬂ'r]

1 ST Tt

2 AT g

Whether verified(ar geamiid 27?): g
(xi) Suspicion approved(dg Igaifed): =gl
(xii)Status of the accused (suspect)(3iTsrga (Tiere) Hit FTaR): TRUaR 781
(xiii)Under Acts & Sections(3rf&I=aw U emy):
(xiv) Any Special remarks including reasons for not charge sheeting(3mu g1f&e 9 #t3 & HRUr Gigd w1 gy
FVGRh): wrea & e &
13.Particulars of witnesses to be examined(J&dT® fhY I3 aTet TaTEY @1 Ferew):

S.| Name Father's/Husband's Date/Year Occupation Address 'Type of evidence
No. name of birth to be tendered
(. (Fm) | (Raofa sram) (@t (caem) () (weqa fg s
g.) a) aTe 9T BT YHR)
AT e & 3riET 3090
AT, T St 6 off 9% "udtag
1 o R 1983 b, S avoaony [t
o &€ 6 off 7 nodt g
IS AR 7T, SO e 4, e
Eiof 53‘ 501 ﬁ' 0 a?fmu;m: 2T YT, ST, FSOR A,
TEOAET | I U T :
‘ aémﬁnﬁaﬁ T UEAT: T S AR, | AL
892512256 S N R

14.1f FR is false (F.R. false), indicate action taken or proposed to be taken u/s 182/211 |.P.C :
(afe; = Reaté g8t @ @ wi.g.®. i ary 182/211 F sr=arfa it 18 srram yeaifaa srtarsg o fGawm):

15.Result of Laboratory analysis (wamermer # Reg g g &1 afvorm):

16. Brief facts of the case (WTiet & &fda wiga aza):

i it eveHT 3w Y siftd &t sifeTd 3090 Mo &g 6 &t 72 At §OTR gRT REATE 16.3.23 &t 3Faia ey 277
A0 I URT 51 T=T S TREUT 0 AT 3T U7, 09 feeadt 7o gRgR StTIEs & Taterd & favg ushigs e | &eemr
751 903010 @t Eﬁrnﬁﬁaam%armagammﬂﬁm%ﬁﬁﬁg‘&maﬁmmﬂmmw@ﬁ@%mﬁw:{ﬁ
H UG e STt &t BIAT U ST U T | AT SERdTer o UeITEiend kT S0U0 YUY Ha=30r &S HOTR i o1 &1 71T o1 &
TR W% Wy Rz &g & &t srfeiendt ame) qener ot sift g g ymae wme @ Mg e g2 femm 10.3.23
11.3.23,12.3.23 ,13.3.23 i YTl T I ©TE T Gd Tl A& Te aT0T 77T St & T TATH 6 STl & A Tehtad B G&or
T T Y T @ e e A AE) & S Siait it Aran agd & ww ardt w2 qor At 14.3.23 @ 3090 e s SiE §0TR
& & AU g FrEve = 1S vedh! et gRgR & &A1 Afderd it 9w S &RT H: 31eRT el 761 d 1ol
o1 1 AT TehiAd X TOer foharm T qar SReieed @R Me/fEeesdl @1 Mg 5 3050 weuur FHae=r &g §OTR & &4
rferTet St siféna g BT SIRETTAUE T fer/feeeert siaer & g1 Ugiud Set Uarligd d & arerd # forea T ST UT
I FEhCAT UStghl T T | AT & Erae 3090 YeuvT Hawr &g §OTR & 317 ifdienre arc) HaneHT 5t 3ifcha 18 a ¢ &
AT T R TAT et AT hi TQigor Rui derr it Mt q2 IJaravs yeuur Hae atg vedht swue; ghgr & &t e ot
UTTEI~C, TR o €1 o 2T Sifehe ot AT STet g1 i glgn e e it mit o ger Rd=es gr smedivage g
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et/ feeeerct @ siifas g o de 8 rtermTt /Tt & gare siftha fhd ma gan uran & g Pa/feat aee &
iR g AT AR et e 349 (A1) %wﬁanﬁmﬁmﬁ?ﬁmﬂnﬁg@mwéﬁgﬁmmammﬁ
T GO AIET 1 ©IYe] UG UTHY agal G311 319 TTiel & 7MW Tigiartett & 7T Seage & urd 25 fRowio it g 7 et g amr 1im
TE A I AT 3 D1 UM SR WeAd ¢ | S090 I ITRIEUES YU FAI=01 1S & Bl gRT o T Sed AT Bl THE Fery,
e, Ehait &t AT 1 T T | TRiET & SRIF S9 ST @ AT g1 3T 7T {6 07 119 @ 372 USfud el A i 91 ded /A o
ﬁaﬁwﬁuﬁgww%w&wﬁmmﬁmﬂﬁrﬁmﬁaﬁt#ﬁaﬁﬁammwﬁﬁ@mﬂ%aﬁﬁﬁ
AT G e T | e g e/ et & o &t stra Agt gt Uit et sreatgus g e/fEeea g el i
Wéﬁ(m)ﬂiﬁmmggﬂﬁmmw&éwﬁa&ﬁm%|301;r033mv:=: T CH IRT T T e &
Iud Ut Featé & TarremsTy g | and) qeneAT gRT UhargarR § Ag 3ifdhd oAt [ amdigage g e et e & saat 34
(ATT) T T § 3t 3 Jev g1 @1 wehia Uit ot e ot 3 7 Tt ST § el Jeeranita g i o 3 (1) sieer
STEY & ©Xe] IcHelTg bl oY T IR oAerax AgY & 25 FROFT0 Ht g0 T e 7 SeIergR & Tty aer 1 A8 7 e U 3T
THETAT § | ST ST STor 71977 FE 3 T i USUd el g i Suraus WUl HI=A0 ars & &A1 U gr1 i T 9w
e Raid 7 aifna T 3 16 30w0 F=u1 S @1 g TigeT foh YehaTed U1 T ITEVS TS § e gRT O 3718
TR & St o T[rere Wi gt g ST U WU g g a1 &1 S G & QR A AT hi STt TurerT W e+ W
& TTII §i &1 YHTIOIRT giSid Agt gt 3T 1 g Fdaur & ang foid 7 7! 7 gieia g4t § | SReigaye iR We/fEeeed &
oI VST U ATEE S H SIS S TR & St oh AHAT el Siel deell/TETaE S SR UL q2T ST /hiet 3Te; enterd Ag! fond 4
& a1 g Temdie marg o s Raié & sifha gt & aur amcige g Ae/fiwead % freg, 1 it g Shieet @igar Suerey
T8 21 /i@ o0 & ag pg1 T weAT e & de el JRATGATE R et/ feeeartt Ry et man § vty |1ed 48 g | 31
T are), A& ST T2, 3090 HeuuT Fa=iT arg gRT UHhAd Sief & FA! Tal J090 /ITIEvs Jeuu Haw=um ag §3@ i gl
THTAT el & AT hf STl RUTE AT Fehfer ATETT & SR TR FATHT o1 § TH/TE IRATTATT PR et 710 7R Tar w/qe
IRATTU f3eeatt aaax & e 3rarfal YT 277 9IGRI0  9RT 51 I+ S Twgr ey &t =araea # iz =t =
& U 163 TG U T § | |16 o STHIT H HHGHT SURIeh hi fereredT gIRT it Ut €0 35/23 EATE @i ST § | Agied § e
2 T s Roié wfigna oot Ht T vt |

17.Refer Notice served (ST R Fifed): T8 Date(f&=T):

(Acknowledgement to be placed)(arerd At #%):

18.Despatched on (dor &Y fafan): 28/06/2023

19.No. of enclosures (Gea! $Y HEam):

20.List of enclosures : As annexed (daaa! &t gait):

21. Name and address of the accused, who have not been challaned, whether caught or not:
(AT 3T uaT ATHYH , ST ATA AGI b MY §[ATE UHS MY I AT AGI UHS 7Y gl):
21%.Suspected accused name, address and age / @ feEd 3fogm &1 A1, U 30T 3y
21%.The absconding accused name, address and age / WX 3iTH &1 410 ,UaT 3T 3N :

22. Names and addresses of the accused, who have been challaned
(arfagmt & 78 ud et gt Rear mar gl
22%.Name, address and age of the accused on bail

(ST T STt Hererad Uk ARG 1 10,71 30T 1Y)
229 Mafarur accused name, address and age /AGHEITHGH HT A9, GAT 3R Y :

23.Case property (including weapons) with details of where and when they were recovered
and the details of recovering officer and also whether they were sent to the magistrate or

not.(aTer (gFramy afga ) it urd 72 g s@ Raww % gra [ sgl 3 sa vwst T 3T fHaa
e 3R ag uiereee & uTed S 7T At Agt)
24. Result of trial (f#Hch @1 uform) :
25. Complete Punishment (guf ¥<1TQ) :
25%.Date (feTi® ) :
259.Place (¥g19) :
257.Punishment (997) :
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Signature of Investigating Officer submitting final

Forwarded by Officer in charge report/charge sheet .

(waTd arfdswrd g amiie) (3iTow Reaté/smae o gt &e aret sira Afddrd & geange)
Name (4TH): PS BHOPA Name (TH): SATYANARAYAN

Rank (u<): | (Inspector) Rank (ug): Sl (Sub-Inspector)

No.(H.): 9454404061 No.(%.):
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‘\? ' AU JE o A .
_ Riard wRaes #aa W, St -247667 ERER Qza
- om0 M- 147(53)2026/1SW T R 17:02.2024
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srodowmoro g v (ead i)

W| M“ Gﬂiﬁl

R o vaoshodto & A O.A. No. 4952023 Mohd Amjad & Anr. Vs. State of U.P.

Ore® FFa & R kv R 14.08.2023 B FTWA 3 Fwa A

e,

T IR fwas Ao wodftodto @ @fF O.A. No. 495/2023 Mohd Amjad & Anr.
Ve State of UP. Ors @ Fwal & ufta aer e 14.08.:2023 3 yquea @ B I
%Wm@éammwﬁdwaﬁam%mwﬂa%ﬂmm 13.12.2023 @
14.12.2023 @ f Rrflerr & Fo R el W@ & - |

11 install flow meters at the abstraction points on both the bore wells of sugar

1. The unit sha
and distillery unit.
The unit shall comply with the consent con

that no fresh concentrated spent wash shall
entire spent wash shall be totally disposed through spray dryer.

3. The unit shall consume the concentrate spent wash stored spent stored in lag
capacity 1925m? and 1375 m’ in dryer in environmentally sound manner thereafter, unit

shall dismantle all the 02 lagoons.
4. After completion of the bio-compositing cycle. The unit shall sell all the bio-compost
and after that the unit shall clean the bio-compost area and shall submit photographic

evidence to UKPCB.

sy ReRm R o @
mwmmmmmﬁﬂﬁﬁmﬁmﬁﬁlmmmm
ud for) arfefera, 1974 B eq Rt oead B Fgfd W W R

7 ag (I
Hﬂmﬂimﬂﬂqﬂm@?ﬂmmmﬁm

ditions issued by UKPCB and shall ensure
be disposed through bio-compositing and
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oons of

HadH,

£ vl
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0 dho Ri)
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i siftert
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Rai Bakadur Nanain Singh

Annexure R/7:

SUGAR LHAESAR
1332-25465 ]l

x: 01.332—254656,:544@4

. edprbns@yahoo . com

Grams *

E-mail:

oIN:U74899DL1932PLCOOO:

TIN .05002166908

Sugar Mills Limited

(Distillery Division)

Laksar — 247663 (Distt. Haridwar) Uttarakhand

UG AO: SOH./ 1097

e el aiftrard,

Riarg wRaer waa i,

HEDI-247667

Rreer .- @m0 vaositodto & A 0.A. NO.495/2023 Mohd A
of UP.Ors ® Jewe & uldd amer fedid 14.08.202

e,

Refis - 23.02.2024

mjad & Anr Vs. State
3 B qUca |

@ IR Rwas a0 waostodo 3 AR@ 0.A. NO.495/2023 Mohd Amjad &
Anr Vs, State of UP. Ors & Fe 3 wRd 3my Relid 14.08.2023 & 3iuic &
ﬁaw%ﬁwaﬁéamwmﬁiam%mm
Rrfterr Reid 13.12.2023 U 14.12.2023 B feanr oran) ferdlewr & wwowenr &

feegar compliance fowat &:-

1. The Unit already installed Borewell water flow meter at the sugar mill and
djstillery unit at water using point. However we s‘hall install flow meter at the
abstraction point upto end of March, 2024. Both flow meter purchase order
already placed (copy enclosed)

2. After December, 2023, Unit is not disposing fresh concentrated spent wash
through bicomposting. Unit is totally concentrated spent wash is disposing

through spray drier.

3. The Unit will consume all the concentrate spent wash stored in Logoons
through Dryer. The Unit shall dismantle the lagoon upto June, 2024.
4. The Unit sell all the Bio compost upto June, 2024 after that unit shall clean the
Biocompot area and send the photographic evidence to UKPCB.

RIS,

HadH,
T
o N

HeToeld
ufaferfy - aﬁmmaﬁamu@wma\gmﬁm
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X
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- t:: SRARAIN. SINCH §§R1MILLS LTD. ,msm,mmm
[ Il disputes ¢ : ¥ U
oy oo No.9837791038(Purchase) ! 0 oNOWar Junsdicton OM) . i edprbns@yah o com
R
PURCHASE ORDE  asaoisssn

TINN
CIN:U74899DL1932PLC000298

GST NO. 05AAACR0924M1ZH
Dated: 19/02/2024

PO No. RBNS/DMP-1/2023-24/13381 ﬁm} }

S AEANECH ENGIECNO Con
. AGA
MOLAN NAGAR SAHIBABAD, /' INDUSTRIAL AREA
GHAZIABAD UTTAR PRADESH
Ph. 9599023691

Dear Sir,
Please refer to our Prev. Order No.RBNS/BOILING HOUSE/2023-24/13276/1148 Dt.22.1.2024 ,We are pleased to
place our order with you as under

Sr.  Item Code Item Name/Specifications Qty. Unit Rate
No. Indent No.
—

2 NO @Rs49,750/NO

1 13020700 ELECTROMAGNETIC FLOW METER SIZE-
) 150MM
= 240200091  ANVITRON MAKE ELECTRO MAGNETIC FLOW
METER, SIZE 150 MM (6" ), MODEL

MAG510, MOUNTING REMOTE DISPLAY WITH 10
MTR CABLE, HOUSING DIE CAST ALUMINIUM,
PROTECTION CLASS : IP 67, POWER SURPLY
! - 85-240 VAC, 50 HZ, OUTPUTS : 4-20 MA,
AS PER CURRENT FLOW RATE, LARGE BACK
LIT GRAPHIC LCD DISPLAY DISPLAY
PARAMETERS : INSTATANIOUS FLOW RATE,
TOTALIZED FLOW AND DIAGNOSTIC MESSAGE,
FLOW RANGE PROGRAMMABLE, ELECTRODES -
SS 316L, FLOW TUBE:SS 304, SENSOR LINER
- PTFE, GROUNDING RING - SS 316,
FLANGES AND COIL HOUSING CS, PRESSURE
RATING 10 KG/CM2, PROCESS TEMPERATURE
AMBIENT ( 10'C-40'C ), ACCURACY : +/-
0.5%, PROCESS CONNECTION ANSI 150# .
FLANGED WITH CALIBRATION CERTIFICATE {

FOR BOTH TUBEWELL

Terms & Conditions:
"""
o Price EX- GODOWN MOHAN NAG{\_F_!__
- Y% GsT - EXTRA AS APELICABLE
PACKING & FORWARDING - NIL —
Deliverv - IMMEDIATE =
PAYMENT - AFTER RECEIPT OF MATERIAL
WARRANTY - ONE YEAR FROM THE DATE OF SUPPLY
FOR ANY MANUFACTURING DEFECT

If you have registration under MSMED ACT 2006 then you have to submit a photo copy of

- the same for our record.
Please ensure compliance of GST, e.g. timely payment disclosure of true and correct

information in GST return.In case any credit,refund or benefit on account of GST charged
by you is denied or delayed to RBNS due to non compliance by you.RBNS would be entitled
to recover an equal amount from you including tax loses,interest and penalty etc.

grgbove terms & anditions are acceptable to you then sign the duplicate copy of this

er as a token of your acceptance.
If this PO is not acknowledged within 3 days then it shall be assumed auto acknowledged.

Thanking You,
Youdrs faithfully,

I h o -1’\{]/ Vnel —_
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-~
¥ Tell : 091-11-41513656, 41513658
£ - Fax : 091-11-41513659

a2 E-mail : rbns@airtelmail.in

. CIN : UT4899DL1932PLC000298

I‘;i Bahadur Narain Singh Sugar Mills Ltd.

Regd. Office : 2, Kasturba Gandhi Marg, New Delhi-110001

i-110001
d Office : B- 40, Second Floor, B-Block, Connaught Place, New Delhi .
Factory :}:.::knr— 247 663, Distt. Haridwar, Uttarakhand Tel : 01332-254653, 254518 Fax : 01332254655, 254460

To,

All Directors,
RAI BAHADUR NARAIN SINGH SUGAR MILLS LTD.

Dear Sir/ Madam,

Notice is hereby given that an Meeting of the Board of Directors of the Company will
be held on Monday, 30™ day of October, 2023 at 11:45 AM through Video

Conferencing/Other Audio visual means (VC/OAVM).

AGENDA

1. To confirm minutes of the last Board meeting held on 27" September, 2023.
(Enclosed - Annexure No. 1)

2. To discuss and review the report received from M/s V.R. Gupta Aggarwal &
Co., LLP, Chartered Accountant in respect of Kisan Seva Kendra matter
(KSK) as recommended by the Audit Committee of Directors. (Enclosed -
Annexure No. 2)

3. Any other item with the permission of the Chair.

You are therefore, requested to make it convenient to attend the meeting on the above
mentioned date, time and place.

For Rai Bahadur Narain Singh Sugar Mills Ltd.
e

Nidhi Arora

Company Secretary

Place: New Delhi
Date: 20.10.2023

Encl.: As above
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DRAFT

MINUTES OF THE THIRD BOARD OF I)IRE(..'.'I'ORS'M‘EE!“IN(. 3:"
RAI BAHADUR NARAIN SINGH SUGAR MII.I‘HS !;IMIIP,I) FOR THE
FINANCIAL_YEAR 2023-24 HE ON WEI)InN?l)A‘Y 27‘ ‘ DAY‘ OIT
SEPTEMBER 2023 AT 11:00 AM THROUGH VIDEO CONFERENCING

MODE

ATTENDANCE

MR. HARDEV SINGH AKOI, CHAIRMAN
MR. ADIL SINGH AKOI, MANAGING DIRECTOR

DIRECTORS

MR. HARIPAL SINGH GILL
MR. INDER PRATAP SINGH
MR. TEGBIR SINGH MANN
MS. HINNAH KAUR

INDEPENDENT DIRECTORS
MR. INDERJIT SINGH SEKHON
MR. V. S. TANDON

IN ATTENDANCE
MR.VIVEK AGARWAL, CHIEF FINANCIAL OFFICER
MR. ALOK LOHIA, GENERAL MANAGER (F&A)
MS.NIDHI ARORA, COMPANY SECRETARY

LEAVE OF ABSENCE

Mr. Raidev Singh Akoi, Director was unable to attend the meeting due to his
pre-occupation therefore leave of absence granted to him by the Chairman.

. ATTENDANCE:
The Company Secretary noted the attendance of all present Directors.
- CHAIRMAN OF THE MEETING

Mr, 'Hardcv- S‘ingh Akoi took the Chair and called the mecting to order. The
C ha;rn‘lan informed to the Board members that Board Room at Head Office
13-40 Second Floor, Connaught Place, New Delhi-110001 would be considercd

as venue of the meeting for the purpose of complianc :
lance >
Act, 2013, P under the Companies

- QUORUM

The quorum being . | . ;
st Ing present, the Chairman proceeded with the agenda of the




4. TO CONFIRM MINUTES OF THE LAST BOARD MEETING HELD ON
27'" JUNE, 2023.

. . . h
The Chairman read the minutes of the previous meeting held on 27" June 2023
for confirmation, the draft copy of the same was already sent to all Directors.

I'he Chairman informed the Board that the minutes of the previous meeting of
Board of Directors held on 27" June 2023 are confirmed by all the present
Directors, thereby the following resolution was passed unanimously:

RESOLVED THAT minutes of the meeting of the Board of Directors of the
Company held on 27" June, 2023 be and are hereby approved and the Directors

noted the same.

. TO TAKE NOTE OF THE RESOLUTION PASSED BY CIRCULATION
FOR FILING APPLICATION WITH MINISTRY OF CORPORATE
AFFAIRS FOR EXTENTION OF TIME LIMIT FOR CONDUCTING

AGM.

The Chairman informed the Board that since last Board meeting the Directors
have passed a resolution via circulation on August 29, 2023 with respect to filing
application to Ministry of Corporate Affairs for extension of time limit for
holding Annual General Meeting. We got the extension for holding Annual
General Meeting for three months i.e. upto 30.12.2023. In accordance with the
provisions of the Companies Act, 2013, this circular resolution now need to be
noted by the Board. Thereafter, copy of the following circular resolutions, were
noted by the Board of Directors.

RESOLVED THAT the Company’s factory being situated in the riverine
area with rivers salani, Baan Ganga and Ganga, we have faced extreme natural
calamity in the form of severe flood situation in the factory premises and
surrounding area of Lhaksar, District Haridwar, Uttarakhand,causing all-time
high water logging in the factory campus, IT department, Accounts department,
other departments which badly affected our computers including server, resulted
into  delay in  compiling data, preparing financials andauditing of
accounts, therefore consent of the Board of Directors be and is hereby accorded
to make an application and apply with the Ministry of Corporate Affairs,
Registrar of Companies, NCT of Delhi & Haryana, pursuant to the provisions of
Section 96 and other applicable provisions, if any, of the Companies Act, 2013,
for seeking its approval to grant extension of time for holding Annual General
Meeting for the Financial Year 2022-23 for a period of three months i.e. on or
before 30th December, 2023, from the last date on which the Annual General
Meeting of the Company should have been held.

FURTHER RESOLVED THAT Mr. Adil Singh Akoi, Managing Director
and/or Mr. Hardev Singh Akoi and/or Mr. Haripal Singh Gill, and/or Mr.
InderPratap Singh and/or Mr. Tegbir Singh Mann and/or Mr. Raidev Singh Akoi
and/or Ms. Hinnah Kaur Directors of the Company and/or Ms. NidhiArora,
Company Secretary of the Company be are hereby severally authorized on

2

170
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behalf of the Company to represent, make, sign/digitally sign andl ﬁle the
requisite application, e-forms and/or any require documents with the Ministry of
Corporate Affairs, Registrar of Companies, NCT of Delhi and generally to do all
acts. deeds and things that may be necessary, proper, expedient or incidental for
the purpose of giving effect to the aforesaid resolution.

TO RE-APPOINT M/S. 8.8. KOTHARI & MEHTA C0., CHARTERED
ACCOUNTANTS AS INTERNAL AUDITOR OF THE COMPANY FOR
THE FINANCIAL YEAR 2023-24 AS RECOMMENDED BY THE AUDIT
COMMITTEE. (ENCLOSED CONSENT AS ANNEXURE 1)

The Chairman displayed before the present Board the consent letter rf‘.ceived
from M/s S.S. Kothari & Mehta Co. Chartered Accountants for re-appointment
as Internal Auditors of the Company.

Ms. Nidhi Arora, Company Secretary informed the Board that the said re-
appointment is recommended by the Audit Committee of Directors.

The matter was discussed, and the following resolution was passed
unanimously:

RESOLVED THAT M/s S.S. KOTHARI MEHTA & CO., Chartered
Accountants be and is hereby re-appointed as Internal Auditor of the Company
at the same remuneration as of last year of Rs. 6.00 Lacs (Rupees Five Lacs
only) plus applicable taxes and out of pocket expenses incurred in relation to
Internal Auditing for the Financial year 2023-24.

FURTHER RESOLVED THAT Mr. Hardev Singh Akoi, Chairman and/ or
Mr. Adil Singh Akoi, Managing Director and/or Mr. Haripal Singh Gill,
Director and/or Mr. Inder Pratap Singh, Director and/or Mr. Tegbir Singh
Mann, Director and/or Mr. Raidev Singh Akoi, Director and/ or Ms. Hinnah
Kaur, Director and/ or Ms. Nidhi Arora, Company Secretary be and are hereby
authorized to do all such acts, deeds, matters and things as may be necessary in
this regards for and on behalf of the Company, including filing of necessary
forms/ eforms, returns and submissions under the Act to give effect to this
resolution.

TO RE-APPOINT M/S KCG & ASSOCIATES, COMPANY
SECRETARIES AS SECRETARIAL AUDITOR OF THE COMPANY
FOR THE FINANCIAL YEAR 2023-24(ENCLOSED CONSENT AS
ANNEXURE 2)

The Chairman displayed .before the present Board the consent letter received
from M/s KCG & Associates, Company Secretaries as Secretarial Auditors of
the Company for the Financial year 2023-24.

The _matter - was discussed, and the following resolution was passed
unanimously:

171



356

RESOLVED THAT pursuant to provision of Section 204 of the Companies Act
2013 (as amended or re-enacted from time to time) read with Rule No 9 of the
Companies (Appointment and Remuneration of Managerial Personnel) Rules
2014 the consent of the Board be and is hereby accorded (o re-appoint M/s KCG
& Associates, Company Secretaries for conducting a Secretarial Audit of the
company for the financial vear ended 31.03.2024 at the same remuneration as of
last year of Rs. 80,000/~ (Rupees cighty thousand only) plus all applicable taxes
and actual out of pocket expenses incurred with regards to Secretarial Auditing.

FURTHER RESOLVED THAT Ms. Nidhi Arora. Company Secretary of the
Company be and 1s hereby authorized to provide the necessary assistance for
conducting the aforesaid Secretarial audit.

FURTHER RESOLVED THAT Mr. Hardev Singh Akoi, Chairman and/ or
Mr. Adil Singh Akoi. Managing Director and/or Mr. Haripal Singh Gill,
Director and/or Mr. Inder Pratap Singh, Director and/or Mr. Tegbir Singh Mann,
Director and’or Mr. Raidev Singh Akoi, Director and/ or Ms. Hinnah Kaur,
Director and’ or Ms. Nidhi Arora, Company Secretary be and are hereby
authorized to do all such acts, deeds. matters and things as may be nccessary in
this regards for and on behalf of the Company, including filing of necessary
forms’ eforms, returns and submissions under the Act to give effect to this
resolution.

. TO RE-APPOINT MR. H. K. GOEL AS COST AUDITOR OF THE
COMPANY FOR THE FINANCIAL YEAR 2023-24 AS PER
RECOMMENDATION OF THE AUDIT COMMITTEE MEETING AND
RECOMMEND HIS REMUNERATION TO THE SHAREHOLDERS OF
THE COMPANY FOR THEIR APPROVAL, IN THE COMING ANNUAL

GENERAL MEETING.

The Chairman displayed before the Board the consent letter. for re-appointment
of Mr. H.K. Goel as Cost auditors of the Company for the Financial year 2023-

24

Ms. Nidhi Arora, Company Secretary informed the Board that the said re-
appointment is recommended by the Audit Committee of Directors.

The matter was discussed, and the following resolution was passed unanimously:

RESOLVED THAT subject to the approval of the Central Government,
Mr. H. K. Goel, Cost Accountant, 31, Community Centre, Ashok Vihar, Delhi-
110052 be appointed as Cost Auditor of the Company for Cost Auditing of
Sugar, Electricity generated through Co-generation and Distillery products in
accordance with Section 148 of the Companies Act, 2013 and all other
applicable provisions (including any statutory modification(s) or re-enactment
thereof, for the time being in force), for the year ended 31" March, 2024 at the
same remuneration as of last year i.e. Rs. 1,00,000/- (Rupees one lacs only) per
annum, plus applicable taxes and actual out of pocket expénses incurred with
regards to Cost Auditing subject to ratification by the shareholders in the
ensuing Annual General Meeting.
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FURTHER RESOLVED THAT Mr. Hardev Singh Akoi, Chairman and/or Mr,
Adil Singh Akoi, Managing Director and/or Mr. Haripal Singh Gill, Director
and/or Mr. Inder Pratap Singh, Director and/or Mr, Tegbir Singh Mann, Director
and/or Mr. Raidev Singh Akoi, Director and/ or Ms. Hinnah Kaur, Director and/
or Ms. Nidhi Arora, Company Sccretary of the Company be and arc hereby
authorized to deal with this matter and to do all such acts and things as may be
required to give effect to the above resolution and to digitally sign and file the
necessary forms/e-forms with Ministry of Company Affairs NCT of Delhi &
Haryana.

TO DISCUSS, CONSIDER AND APPROVE AVAILMENT / RENEWAL
OF WORKING CAPITAL LIMIT AGAINST PLEDGE OF SUGAR
STOCK AND/OR WAREHOUSING RECEIPT FINANCING SCHEME
AGAINST SUGAR/SUGARCANE/ MOLASSES MAXIMUM UP TO RS.
300.00 CRORES (RUPEES THREE HUNDRED CRORES ONLY) FROM
ANY ONE BANK OR MORE BANKS AND TO AUTHORIZE FOR
EXECUTION OF DOCUMENTS/OPENING OF BANK ACCOUNT
WHEN THE SAME WILL BE SANCTIONED/ RENEWED BY THE
BANKS.

The Chairman informed the Board that the requirement of total working capital
limit will be the same i.e. Rs. 300.00 crores as of last year and no further
enhancement is required in the same.

The matter was discussed. and the following resolution was passed unanimously:

RESOLVED THAT the Company do hereby avail and execute the required
documents when the working capital limit up to Rs. 300.00 Crores (Rupees
Three Hundred Crores) against pledge/hypothecation of sugar stock or by
Warehouse Receipt Financing will get sanctioned /renewed by anyone or more
Banks incl. Indian Bank, Punjab National Bank, Uttarakhand State Co-operative
Bank Ltd.. State Bank of India, Punjab & Sind Bank, The Nainital Bank Ltd.,
HDFC Bank Ltd. and/ or any other Bank for payment of farmers sugarcane dues
for the Company for the Sugar Season 2023-24, this working capital limit of Rs.
300.00 Crores (Rupees Three Hundred Crores) is independent to existing
approved limit for working capital loan, the total availed working capital limit
will not be exceeded Rs. 300.00 crores (Rupees Three Hundred Crores) at any
point of time.

FURTHER RESOLVED THAT Mr. Hardev Singh Akoi and/or Mr. Adil
Singh Akoi and/or Mr. Haripal Singh Gill and/or Mr. Inder Pratap Singh and/or
Mr. Tegbir Singh Mann and/or Mr. Raidev Singh Akoi and/ or Ms. Hinnah Kaur
Directors and/or Mr. S.P. Singh, General Manager of the company be and are
hereby severally authorized on behalf of the Company to take such steps as may
be necessary for obtaining approvals, statutory, contractual or otherwise, in
relation to the above and to negotiate and settle all matters arising out of and
incidental thereto and to sign and to execute deeds, applications, documents and
writings that may be required, on behalf of the Company and generally to do all
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such acts, deeds, agreement

necessary, » undertaking, matters and things as may be

proper, expedient or incidental for giving effect to-this resolution.

I]:{?SOA;:Y?) l;'URTP'lER THAT Mr.. Hardev Singh Akoi, Chairman and/ or
Dil:e : Singh Akoi, Managing Director and/or Mr. Haripal Singh Gill,
Jirector .andfor Mr. Inder Pratap Singh, Director and/or Mr. Tegbir Singh
Mann, Director and / or Mr. Raidev Singh Akoi, Director and / or Ms. Hinnah
Kaur, Director and/ or Mr. S.P. Singh, General Manager of the Company, be
and are, hereby, requested to execute and sign Letter/s of Acknowledgment of
Debt and Balance confirmation in favour of Indian Bank, Punjab National
Ba11l§. Uttarakhand State Co-operative Bank Ltd., State Bank of India, Punjab
& Sind Bank, The Nainital Bank Ltd., HDFC Bank Ltd.. and/ or any other
Bank to the above said cash credit facilities.

FURTHER RESOLVED THAT the common seal of the Company be affixed
to lljc stamped engrossed agreement and such other documents as may be
required to be executed under the common seal of the company in favour of
Banks to avail the aforesaid Working Capital / Warehouse Receipt Financing
in the presence of any one of Mr. Hardev Singh Akoi and/or Mr. Adil Singh
Akoi and/or Mr. Haripal Singh Gill and/or Mr. Inder Pratap Singh and/or Mr.
Tegbir Singh Mann and/or Mr. Raidev Singh Akoi and/ or Ms. Hinnah Kaur,
Directors and/or Mr. S.P. Singh, General Manager and/ or Ms. Nidhi Arora,
Company Secretary of the company who shall sign the same in token thereof.

FURTHER RESOLVED THAT Mr. Hardev Singh Akoi, Chairman and/ or
Mr. Adil Singh Akoi, Managing Director and/or Mr. Haripal Singh Gill,
Director and/or Mr. Inder Pratap Singh, Director and/or Mr. Tegbir Singh
Mann, Director and/or Mr. Raidev Singh Akoi, Director and/ or Ms. Hinnah
Kaur, Director and/ or Ms. Nidhi Arora, Company Secretary be and are hereby
authorized to do all such acts, deeds, matters and things as may be necessary in
this regards for and on behalf of the Company, including filing of necessary
forms/ eforms, returns and submissions under the Act to give effect to this
resolution.

FURTHER RESOLVED THAT the Board of Directors and/or Ms. Nidhi
Arora, Company Secretary of the company be and are hereby severally
authorized to certify the true copy of the resolutions and forward the same to
the Bank/s for their record and necessary action.

The Chief Financial Officer further informed the Board as per RBI guidelines
every borrowers having total fund based and non-fund based exposure between
Rs.100.00 Crores and Rs.500.00 Crores are required to renew a Legal Entity
Identifier (LEI) 20 digit unique code every year.

The matter was discussed and the following resolution was passed
unanimously:
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RESOLVED FURTH
Company, be and is
attorney, documents,
undertakings, corres

ER THAT any one of the following officials of the
hc'reby authorized to sign all agreements, power of
W:I'ltings, agplicalions/’onlinc applications, indemnities,
_ : : pondence and such other documents, as may be required
from time to time, for the purpose of obtaining/renewing Legal Enytity lgz?niﬁcr
and (o do and perform all such acts, deeds and things and deal with all such
mattc!'s and take all such steps as may be necessary for the purpose of
updating, modifying, renewing, porting or availing any other services with
respect to the Legal Entity Identifier.

l Sr.|  Name of Authorized Official: Email id for submission
:L No = online LEI Form |
1 Mr. S.P. Singh, General Manager |  edprbns@rbnssugar.com;
L edprbns@yahoo.com
2. Mr. Kailash Chander Joshi, rbns@rbnssugar.in
General Manager(HO & Sales)

The Chairman further informed the Board that a separate bank account is required
to be open for said working capital facility. The matter was discussed, and the
following resolution was passed unanimously:

RESOLVED THAT a Current Account name and style as “Rai Bahadur Narain
Singh Sugar Mills Ltd.- A/c” be opened with Punjab National Bank, Uttarakhand
State Co-operative Bank, State Bank of India, Punjab & Sind Bank, Indian Bank,
The Nanital Bank Ltd., HDFC Bank Ltd. or any other bank or any one or more
Bank or any Branch in the State of Delhi, Lhaksar, Roorkee, Dehradun in the
Uttarakhand and that the bank be instructed to honour all Cheques or orders drawn
and accepted and act upon receipt for money(s) deposited or owned by the bank on
any account or accounts at any time or times kept or to be kept in the name of the
Company, provided such cheques or orders are signed by any one of the following
Directors/Authorizes signatories:

1. Mr. Hardev Singh Akoi, Chairman, or

2. Mr. Adil Singh Akoi, Managing Director, or
3. Mr. S.P. Singh, General Manager jointly with
jointly with any one of the following:

Mr. Vivek Agarwal, Chief Financial Officer

Mr. Yogesh Kumar?&rgarwal, DGM (F&A)

Mr. S.K. Sinha, (}egerral Manager (Engg.)

Mr. Kailash Chand(;:)rr Joshi, Gcﬁcral Manager (HO & Sales)
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11.

» Chai -

| M::;nan = Mr. Ac_hl Singh Akoi, Managing Director Mr.

rwal Chg'z:: (m every instance) and the second will be one out
» Lhief Financial Officer or Mr. Yogesh Kumar Agarwal,

r. S.K. Sinha, General Manager :
’ Engg. i
ager (HO & Sales). ger (Engg.) or Mr. Kailash Chander

. enera
of Mr. Vivek Aga

DGM (F&A) or M
Joshi, General Man

FURTH { ] 1
L mv:lg. RESOLVI;DTHAT specimen signatures of the aforesaid signatories
provided to the bank if any new signatory is introduce.

FURTHER RESOLVED THAT said resolution be communicated to the bank

and shall remain in force until notice in writing is given to the bank by the Mr.

Hardev Singh Akoi, Chairman or Mr. Adil Singh Akoi, Managing Director of the
Company.

FURTHER RESOLVED THAT the copy of the above resolution be submitted to
the bank by the Company Secretary of the Company at an appropriate time.

TO DISCUSS THE WORKING OF THE FACTORY.

The Chairman informed the present Board that note on the working of the factory

and detail of outstanding long term and short term loan of the company already
emailed to all the Directors.

The present Board was concerned over the effects of floods in Lhaksar and the
surrounding area and its effect on sugarcane crop and repair & maintenances. The
General Manager informed that sugarcane crop was party affected which was

closely monitored. Efforts also made to timely complete off season repairs &
maintenance.

The present Board also discussed timeline for start of the sugar season 2023-24,
expected increase in sugarcane price, trends of sugar sale prices, availability of cane
and total expected crushing during the ensuing sugar season. Progress of capacity
optimization and technology up-gradation was also discussed.

The present Board appreciated the efforts of Mr. S.P. Singh, General Manager and
his team for managing the factory in tough timing caused due to natural calamity.

The present Directors noted the same.

VOTE OF THANKS

There being no other matter the meeting was terminated with a vote of thanks to
chair.

CHAIRMAN
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